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o Construction of Separate WaterPonds
# 1275 Smt Geeta Bhukal W]ll the Chief Mmmtu be plcase:d 10 statez

: (a) whclhm there 15 any proposal under consideration of Lhe Gnvt )
' construct separate ponds for clean and dirty water; and

(h) I so, the districtwise details of villages where such ponds will be
constructed 7 ' '

Trrigation Minister (Capt. Ajay 'Singh Yadav):
(ay Yes. Sir. '

() A Statement is laid on Table of the House.
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STATEMENT

"‘2: Narmne of District Total Ponds
No. .
1 ) 3
1. Ambala 50
2. Panchkula Y
3, YamunaNagar 62
4. Sonepat v L)
3. Faridabaa @
6. Cargaon 30
7. Mewat 19
8. Palwal . T g

Total ' ’_-’«99”_'."
1. Hisar A4
2. Tatehabad 44
3. Sirsa oy
4. Bhiwani " 69
5. Kaithal , oz
6. Kurukshetra S a9
7. Karnal 108
%, Panipat 40
9. Rewar 86
0. Rohtak - 37
11.  Jhajjar 32
12, Jind 48
13, Mohindergarh Lo 62

Totat P 770

The district wise lsts of villages are attached.
SYL water services circle, Ambala

S, Name of village Ponds MName of Block
No.
1 2 3 J

i Qudanpur Ambala

2 Panjola Ambala

3 Ehurchanpur Ambala

4 Madiyahi Ambala

5  Himayunpur Ambala
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1 2 3

6. .. Sega Ambala
7 Dhural - Ambala
8  Ballana Ambala .
9 " "Ladana Ambala §
10 Teja Ambala
1 Gabindgarh Ambala
12 Anandpur Jalbera Ambala
13  Bara Ambala
P4 Ugara Armnbala
157 Megamajra Ambala
16 Behbalpur Ambalp
17  Lakhnaur Sahib Ambala
18- Baknaur Ambala
19 Mehmadpur Ambala
20 Naggal Ambals
21 Bishangarh Ambala
22" Nakarmpur Ambals
23 _' Naneola Ambala
24" Batrohan Ambala
25 Khaira Ambala
26 Matehri Shekhon Ambala
27 Mohra Armbala
28 Mehin Ambala
29 Bhuni . . Ambala
30 Malonr, e . Ambala
31 Bharangpur L Ambala
32 Dawdpur RN e sl
3% Lotan o © Ambala
34 Sakraon . Ambala 3
35 Kanwala Ambala
36  Begomajra " - Ambala
37 Mujaifra Ambala
38  Tharwa " Ambata
39 ‘Tharwa Babiaheri Ambala '
40 Sullar : Ambalz * o



Freifed w9F T8 ¥

| 2 3
S At Ahdi e Ambala
42 Quarbanpur T o Ambala
43 I-Sal'u'lpmi .‘ Ambala
44 Mirjapuf Ambala
45 Ismailpﬁ:z"" o Ambala
46 Bahapur Ambala
47 Niharsi Armbala
48  Jamsna . Ambala.
49 Sounts Ambala - -
53 Sount Armbala., -
. List of Ponds of Distt. Panchkuala. - -
1 Barsola Pinjore. -
2 Chandimandir ‘ Pinjore
3 EKandiyala et e Pinjore
4 Baksiswala o Pinjore .
5  Bavama Pinjore: i ...
6 Dhamala Pinjore,
7 (3arida Jattan Pinjore
8 Madwala Pinjore .
9 Majra Mehtab Pinjors
10 Vasudevpura Pinjore
il Barwala Barwala
12  Batoda Barwala
(3 Khatoli Barwala
14  Manak Tabra Barwala
15 Ramgarh Barwala
16 Hangola Raipur Rani
17 Haryoli Raipur Rani.
18  Natwal | Raipur. Rani
19 Nayagaon Raipur Rani
20 Raipur Rani Raipur Rani
21 Bagwala ‘ . Raipur Rapi - ¢/
22 Garhi Kut::%"kiziﬁ'" Raipur Rani. . -
23 Khadi Rajpur Rani .
24 Mol Raipus: Rani ;-
25 DBereh Barwala . .00
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26 Rattewall Barwala
27  Kalka Pinjore
28 Bitna Pinjore
2% Diora Kroni Finjore
30 B.SW. Sumajpur Piniore
31 Tabrot Pinjore
32 Rampur Jangi Pinjore
33 Saketri Pinjore
34 Surajpur Pinjore
35 Tigra Hansua Pinjore
36 Mandawala Pinjors |
37 Tipra Pinjore

List of Ponds of THstriet Yamonse Megar

L Harewa Chhachbrauti
2 Khadri Ram Chhachhirasli
3 Mansurpur Radaur
4 Tehi Bilagpur
3 Decdhar Chhachhrauli
6 Aluwala Jagadhri
7. Khanpur Chhachhrauli
& Shadipur Yamurna Nagar
9. Sandhala Radaur
10, Mandi Jagadhri
11, Mandebari e Jagadhri
12, Topra Kurd Bilaspur
13.  X¥hurdhan Radaur
14, Jaipur Jagadhri
I5.  MNathanpur Chhachhrauli
15, Hiassanpur Chhachhrauli
17.  Sasol Jagadbri
18, Rulakheri Jagadhr

19, Ratoli e Jagadhri
20, Kail Jagadhri
21,  Haripur Jattan Bilaspur
22, Guglon Mugrafabad
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23, Fandpur Musiafabad
24. Muondhar Radaur

25, Jihiverher Radaur

26, Kishanpura Chhachhrauli
27 Khizrabad Chhachhrauli
28.  Tugaipur Chhachhrauti
29, Iaidhar Chipachhraul
3¢, Basantpur Radaur

3}, Masana Rangra Radaur

33, Bhillpura Chbachhraull
33 Kotra Bilaspur

34, Sandhey Bilaspur

35, Mujafat Bilaspur

36. Milakpur Banger Chhachbraoli
37, Milk Bilaspur

38, Darpur N Chhachhrauli
39, Harnaul o Tagadhri
40, Nandgarh h Chhachhrauli
4}, Haider Pur Chhachhrauli
42, Tathlana Radaur
43 Sandhalz Radawr
44, Damla Jagadhri
45. Dofera Radaur
46.  Bapali Radaur

47, Bakhana Radaur
48. Radaur Radaur
49, Tafji Chhachhrauli
40, Chhachhranli Chihachhrauli
31, Dameli Chhachhrauli
52. Kher Jagadhri

53, Khanpur Mustafabad
34, TJanjhera Mustafabad
55, Dargjpur Mustafabad
56. Kajibans Mustafabad
57. Gandapra i Mustafabad
58, Daulatpur et Mustafabad
58, Kanri Kalan Mustafabad
G60. Siyalwa Mustafabad
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6l. DBadappuri Mus:taf:abad

62. Chhori Majra Radayr

District Sonepat ‘ '

. Farmana Kharkhoda

2. Dodwa Gnlﬁ.:’iln.a

3. Tihar Malik Goﬁ&nﬁ

4. Bhainswal Mithan Gohana

5. Bhainswal Bawla - Gohana

6. Katwal ' Gohapa,:

7. Bxdhdi "" “ ) N Gohana

8 Teoti Ganaur

9. DButapa Mudlana

10. Ishapur Khri  Mundlana

11, Busana o Mundlana

12. Baroda Mundlana

3. Rindhana Kathura

4. Kathura Kathura

15, Chhichrana Kathara

16.  Chhapra Kathura

17. Bhainswan . Gohana

18, Rajana Khurd Ganaur

19, Bajana Kalan Ganaur

20, Lath Gohana

21, Jauli : Gohana

22, Maoi Hooda . CGohana

23, Rewara . Gohana

24. Bah Gohana

25. FKhandari Mundlana

26, Richpari.. - Mundlana

27. Sargthal Gohana

28. Mahra Gohana

29. Rukhi {iohana

30. Rabhra St Gohana

31, Kheri Damkan Gohana

32, Niyat Gohana

33, Kakana - CGohana
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, District Soncepat

{. Ahulana Granaur

2. Khari Gujar Cranaur

3. Atall Ganaur

4. Pipli Khera (Fanaur

3. Talheri Ganaur

G, Hasanpur anaLi

7. Bhagan Cranaur

3. Pipli Kherkhoda

9. Jaola Kharkhoda

10. Kondal Kharkhoda

11, Thana Khurd -t Kharkhoda

12, Sehoti ‘ ) Eharkhoda

13, Purkhas Ganaur

14, Agwanpur Ganaur

15, Khubou ... Ganaar

16. Panchi Jattan Ganaur

17. Ganaur Ganaur

18.  Abirpur Majra (Ganaur

19, Shekhpura . Capaur

20. Rohat Kharkhoda

21, Thana Kalan Kharkhoda

22, Tharor iuie Kharkhoda

23. EKhanda Kharkhoda

24,  Shalimar Majra Sonepat

25 Sitawali | Sanept

26. Bhatgam Sonepat

27. Silana | Sompat

28, Kheri Dahiya a Sonepat

29, MNakloi . .‘ i q?c\\ru:p.;\t -

30, Farmanéi“l“_",:t,. Sonept .

31, Kakroi Swneaht
32 Bidhlan Sonepet | -

33. Mahlana Sonepat -

PETTIEE T
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Digtrict Faridabad

I, PFatehpur Tagga Lo Ballabgarh
2. Shabpur Knurd Ballabgarh
3. Moncla Ballabgarh
4. Nangla Togian Baligbgarh
5. Al Ballabgarh
6.  Heerapur Ballabgarh
7. Mariaia Ballabgarh

. Dhainkela Ballabgarh
G BSadpura o Ballahgarh

: District Gurgaon
1 Ehalipur . Pataudi
2 Inchhapuri Fataudi
3 Pahart Pataudi
4 HRahnawa Pataudi
3 Khod Pataudi
6  Namu Pataudi
7 Basspadamka Pataudi
8  Dadawas Fataudi
9  Lokara Pataudi
10 Jasat i Pataudi
11 Nirehda Pataudi
12 Jataula Pacaudi
13 Pathi R Paraudi
14 Sanpka Patandi
15 EKuni Pataudi
16 Chhawan Pataudi
_ .l“)___,m.m_ll)ist.rict Gurgaon

1 Lob Singhani Gurgaon
2 Bancholi Gurgaon
3 Harchandpur Gurgaon
4  Daula ’ Gurgaon
5 Baluda " Curgacn
&  Nimodh v Gurgaon
7 Sarmaphala H Gurgaon
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g Lalakheri Gurpaon
9 Bai Khera Curgaon
10 Gagola Gurgaon
i1 Hazipur Crurgact
iZ  Silani {prgaon
13 Golka Gurgacn
14 Mandaur {iurgpon

DHgtrict Mowal

1 Akera Nuk

2 Chhachhera Muh

3 Meenali Muh
4 Dhiana Nuh

5 Firozpur Nanak MNuh

6 Malod Nuh

7 Salada MNuh

% Salaheri Nuh

9  Muithan ‘ Nigana
10 Kahan Mohhammiadpur Migana
il Uleta * Migana
12 Kalteri Migana
13 Ganduri Nigana
14  Gurbn * Punhana
15 Latpuri Purthana
16 Hinganpur Punhana
17 Raipur Punhana
18 Gulata Purthana
19 Ter Punhana

Tristrict Palwal

1 Bhiduki Hlasanpur
2 BammiKhera Palwal

3 Dhatir Palwal
4 Janouh Palwal

5  Mandkola Hathin
& Maheshpur Palwal

7 Nangal Jat Hathin
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& Prithla | ., Palwal

9  Reebar Hathin

10 Yadupur Palwal

11 Alawalpur Palwal

14 Perompur Palwal

13 Kherla Palwal

14 Kushak Hasanpur

15 Lohina Hodei

16 Bahin Palwal

17 Sondh Hathin

1§ Manpur Hodel

19 Auvrrangabad Hathin

20 Parana Haszanpur .

21  Bamchari Hodel

22 Badha Paiwal

23 Dhamka Patwal - .

24 Momolka Hathin

25 TRehrana o Palwal

26  Dichore . - Punhana
o Hisap Pristrict

1.  Bhagana, . . Hisar-{

2. Bhagang..... Hesar-l v

3. Harha ..o Hisar

4, Eanoh oot Agroha ¢ 7

3. Biwani Bolagn: Agroha

6 Jakhod ;o o0 Hisar

7 Muklan. ;e Hisar-1I

8 Bado Paiti RIS VAR L} Ghiral

9 Barwalane - o Barwala:

10 Dama ot Barwala’ o

11 Datta Dairy tsaushala Hansi

12 Depal Hanst

13 Dhani Garan, i3 Barwala .+ %0 3

L4 Barwala .0 &

Dhani Mirdad -

PRI
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15 Fardpur Uklana
16 Hajampur Bawani Khera
17 Harita Hisar-1
18 Kaimire Hisar-1
1% Khedar Barwaia
20 Kirodi Barwala
21 Kundanpura Uklana
22 Ladwa Hansi
23 Limni Barwala
24 Madanpura Uklana
2%  Masudpur Hansi-f
26 Mingni Khers Higar
27 “Neoli Khurd Hisar-1l,
28 Pabra Uklzna
29  .Panibari Barwala
30 Parbhuwala Uklana
31 Rameyan Hansi
32  Ramayan Hansi
33 Saharwa Bawani Khera
34  Sandiana Barwala
35 Sarsod Barwala
36  Siwani Bolan Agroha
37  ‘Thirana Hansi
38 Bhagdna Hisar-l
39 Bhagana Hisar-1
40 Bobuwa Barwaly
41 Dara Hansi-T
42 Umias Hansi
43  Shahpur Hisar
4 Salemgarh Hisar
o Fatehabad District
1 =i Akanwali Tohana
2 Baijalpur Bhuna
3 Bhirrana Fatehabad
4  Bhuna Bhuna
5 Bhiitiian Kalan Fatehabad
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6 Chinder Fatehabad

7 Dayyer Bhattu

&  Ddhand Bhattu Kalan
9  Dhani Sanchia Bhyna

10 Dhingdrz Bhattu .

11 Dalat Bhuna @
12 Gorskhpur v Bhuna .- -
13 Hizrawan Kalan Fatehabad
14  Jamalpur Shekhan Tohana

15 Jandli Kalan Bhuna

16 Kanheri ' Tohana

17  Khabra Kalan Rhattu Kalan

18 Kukranwall
19 Mehuwaia

20 Mussa Ahli
21 Nakta

22 Nangli

23 Phallan’

24 Piichan

25 Pirthla

26 Rehankheri
27 Thuian

28 Lehrian

29 Karnoli ©
30 Raita Khera
31 Madh ©
32 Alika -
33 Tharwa '
34  Khundan
33  Salam Khera P Ree e
36 Jandwala Sotiar
37 Dadupur

3% Hikfrapwali
39 Jallopur

40 Nagpur'

Bhattu Kalan
Bhattu Kalan
Fatehabad
Ratia
Tohana
Ratia
Ratia
Tohana
Bhuna
Bhatiu
Bhuna
Fatehabad
Ratia
Ratia
Ratia
Tohana
Ratia
Fatehabad
Fatehabad
Ratia
Ratia
Ratia
Ratia
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41  Dhollu Bhuna
472  Ganda Ratia
43 Buwan Falia
44  Dharnia Fatchabad
Sirsa District
i Assa Khera [abwali
2?2 Bhamboor Sirse
3 Chalkka Rania
4 Charnel Sirsa
5 Gidder Khera Dabwali
6 Jottanwali Dabwati
7  Lohgerh Dabwali
g Modi Drabwali
9 Marel Khera Sirsa
18 Rangri Khera Sirsa
1} Resulpur Their Sirsa
12 Sadewala Ramia
13 Sukhera Khera Tabwali
L4 Bharu Khera Pabwali
15 Shahpur Begu Sirsa
16 Vaidwala Sirza
17 Mushibwala Strsa
1%  Baruwali- 2 No Sirsa
19 Ghoranwalf Rania
20 Balasar Rania
21 Alimohamed 2 No M. Chopta
Bhiwani District
l Badalu ) Bhiwani
2 Banga Bhiwani
3 Dievsar Bhiwani
4 Dhanana HI Bhiwani
5 Dhani Mahu Tosham
& Dharara Bhiwani
7 Hindol Dadri
g Jatal Bhiwani
9 Jhanwar Tosham
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10 Han B. Khera
11 Lal Rewari Bhiwani
12 Madhmoorvi Dadri
13 Mist Dadi

f4 Pamtawas Khurd Dadri

15 Pur 8. Khera
16 Ranila Dadri

17 Sankroad | Bhiwani
18 Suii,_ . B. Khera
19 Talu Bhiwani
20 Sanjewas | Dadsi 1

21 Samwar Ch. Dadri
22 Sordhz Kadimn ‘BeRal
23 Tigrana’. ’ N Bhiwani
24 Eam[?:jl’:r TD&:!&Eam |
25 Baliyaii Khera "
26 Balkara ' Dadarill”
27 Bamla Bhiwani
28 Bapora Bhiwani
2% DBaral Khera

30  Bhurtana Bawani Khera
31  Biran Tosham
32 Bithi Kalan Dardi II
33 Chang Bhiwani
34 (,'Ehﬁappar : Dardi“Il ‘
35 Devrala Kairu

36 Dhadhi Chhillar Dadari 11
37 Dhanana_ Bhiwani
38 Dlixlamling'r’I, Bhiwani
39 Dhani Hunat Siwani
40 Garwa Siwani |
41 Gokalpura Behal
42 Gurera Siwani
43 Jafhalpuv Bawani Khera
44 Jaw Luhasi B. Khera"
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43 Jui Katan Kairu

46 Jui Khurd Kairu -

47  RKairu Kaim

48 Kaluwas Bhiwani

4% Kariull . Eairy

50 Katwar . Togham

3] Kayla Ch, Diadri

52 Khark Kalas Bhiwagni

53  Kungar - Bawani Khera

54 Lamba Dadri §

55 Lohani- o Kairu

] Mahranat: o Dadri ]

37  MandholiiKhurd Siwani

58 Mithathal Bawant Khera

39 Maloi Siwani .

60 Noonsar Behai

61 Obera Behal

62  Paintawas Kalan Ch. Dradri

03 Palri R Dradri 1L

G4 Palowas Bhiwani -

65 Phogat Dadril .

66 Ratera.: oo F Siwani:

67  Sippar v Bawant Khera

68 Siwana Bawani Khera

69  Surpura Kalan Behal
Kaithal District -

1 Balbhera Ghula

2 Balu Kalayat

3 DBata Kalayar

4 Budha Khera- Kaitha!

5  ChuhartMajra Pundri .

6 Dhundbsart . . Eaithal

7 Fetehpuriin Pundri-

8  Geong Kaithal

9 Ghupa ruels Kaithat .

10 Guliana Rajound
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il Harzola Kaithal
12 Jakhouli Rajound
13 Kasen Ratound
14 Kithana Rajound
15 Kahiatan | Kaitha!
18 Malikpue Eamana Cuthla
17 Manas. .. Kaithal
18 Mandi Kalan Walayat
19 Naina KEatthal
20 Ramgarh Kalayat
21 Robera . Rajound
22 Sismor ., . Kaithal
23 Ahun Pundri
24 Balbehra . Guhla
725  Balu Rapria - Kalayat
206 Baupur Guhla
27 Baupur Guhla
28 Bhagal Guhla
2%  Bhatian Guhla
30 Bhuna Guhla
21 Bhunsla (Guhla
32 Sir Bangra Rajound
33 Birthe Bahari Rajound
34 Bucchi Pundri
35  Chaba Guhla
36 Chaaszala: Kalayat
37 Chur Majra Purdri
35  Danoota Guhla
3% Dhundwa Kalayat
40  Dohar Siwan
&1  Twubbal Kalaya:
42 Dumara Kalayai
43  Duserpur . Crahla
44 Fatehpur Pundri
45 QGaggarpur Guhla
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46 Caggarpur Guhla
47 Garhi Kaithal
48 Guhna Kaithal
49  Hamumajra Guhla
50  Haripura Walayat
51 Harnola Siwan
52 Janedpur Siwan
53 Kailram Kalayat
54 Kailram Kalayat
55  Kakeor Majra Siwan
36  Kekeor Majra Stwan
57 Kalkheri Siwan
58  Kalasar Kalayat
59 Kangthali Siwan
80  Kasould Guhla
6l Kasouh Guhla
62 Kasour Siward
63  Kathwar Eaithal
64 Kaul Pundri
65 Kaul Fundsi
66 Kemberi Guhla
67 Kemheri Guhita
68  Khambera Guhla
69 Kharkan Siwan
70 Kharkara Guhla
71 Kharkara " Grushla
72 Kheri Daban (Guhia
73 Khert Rai Wali Kaithal
74 . Kheri Sher khan TI{alﬂyat
75  Kheri Sheru Kaithal
76  Khushal Majra Guhla
77  Khushal Majra Guhla
78  Kithana Rajound
79  Kotra Rajound
80 Kotra Rajound
81 EKurar Kalayat
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82  Ruwmbpur Kaithal
83 Ladana Chakku Siwap
B84  Laipur o (ubla
%5 Lander Piriada Siwan
86  Majri Guhla
87 Aabkpur Siwan
88  Malikpir Samana Guhla
85 Mandi Sadia Siwan
90 Mandi Sadra Siwan
91 Mundwal . Rajound -
92 Nanakpui Guhla
93 Nand Singh Wala Kaithal
o4 Nandgarh . Guhla
93  Neemwala Eajound
96 Pabnawa Pundri
97  Paharpur Siwan
98 Paharpur = Siwan
90 P Pundri
100 Paprala =~ Gubla -
101 Pharal Pundri
102 Pi:!ju];h'urit Kalayat
103 Polar " Siwan
104 Polar ¢ Siwan
105 Rajound Rajound
106 Ramda pur Siwan
107 Ramgarh Pandwa Kalayat
108 Ramthalli * Siwan
109 Rasina = Pindri
110 Rawaphera Pundri .
g1 Sair ‘Siwan
112 Sajuma Kaithal
113 Sakra' Pundri
ii4 Salimpﬁf Mtﬁ}amoocl Pundri
115 Salimp:uf.Méﬁmmd Pundri
116 Sanghan | Kaithal
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117 Sanokh Majra Rajound -
118 Seopn Majra. _ Guhla
1i9 Seon Majra Guhbla
120 Simla Kalayat
121 Sinh Crahla
122 Sisla Kaithal
123 Sotha Siwan
124 Sultania CGuhia
125 Taranwali ‘ Stwan
12¢ Tatiana R Cuhla
127 Tatiana Guhia
128 Teek ¥ Kaithal
129 Then Mukerian., Guhla
130 Wazir Nagar .. . Kajayat
Kurulshetra District
1 Bakhali Pchowa
2 Mandi Pehowsy
3 Sandhoh Pehowa
4  Batehri Pehowa
5 Harigach Borakh Pehowa
6  Bodha Pehowa
7 Maiikpura Pehowa
8 Galedwa Pehowa
9 Bachki Pehowa
10 Jalhehra Pehowa
11 Natsi Pehowa
12 Jakhwala Pehowa
13 Lotan Pchowa
I4 Shahapura .. . Pehowa
15 Mohanpura.. - - Pehowa
16 Maorthahi N Pehowa
17 Kainthala. .. s Pehowa
18 Chhailon Pehowa
19 Roho i Shahabad
20 Ajrawar: - . Shahabad
21 Hassanpura .. Thanesar
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22 Indbari Thanesar
23 Khidarpura Thanesar
24 Thinjarpur Thanesar
23 Bachia Thanesar
26  Balahi Pehows
27 Barna-Ji Thanesar,
28  Bhansit Majra Thﬁ,nesaf
29 Bhusthala Pehiowa
30 Bibipur-1I Pehowa
31 Bilochpura Pehowa -
32  Bodhani Pehowa |
33 Chanalheri Pehowa
34 Cohhajupur Pehowa
33 Jorasi Kalan - Pehowa
36 Kaithala Khurd . Thanesar |
37 Kalsa P;:]';pwa ,
38 Kamoda - Pehgwa
3% Lohar Majra P&E\ﬁ:wa .
40  Lukhi Thanesar -
A1 Malikpw Pehows
42 Morthala Thanesar
43 Murtzapur Pehowa
44 Saina Saidan Pehowa
45  Samsipur Pehowa
46  Sandhola Pehowa
47  Sarsa Fehowa
48  Surmi Pehowa
49 Telheri , Pehowa
. Karnal Districi .
A Amupur Nissing
2 Baidi . Kamal
3 Ballak . Assandh
4 Barsat . Gharaunda
s Basthali Nizsing
6  Sirchpur Nissing
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7 Drass Nissing
&  Dadupur Nissing
9  Dupedi Aszandh
10 Purlak Gharaunda
! Garhi Birbal Iailri

12 Gogripur Missing
1% Gumato Indri
14 Kabulpur Khera Assandh
15 Kalsora Indri

16 Kheri Man Singh Indri

17 Majra Roran Nilokheri
18 Rahara Agsandh
19 Ratpur Roran Nilokheri
20 Bamanz Ramam Nilokberi
Zi  Ramba Karnal
22 Hishalwa Assandh
23 Bairoo Harpal
24 Sheikhpur Khadar Indri
25 Sheikhpura Gharaunda
26 Shergarh Rathodi Indri
27 Sultappur Nilokheri
28 Thar Assandh
2%  Uchana Karnal
30 Alawla Assandh
31 Bambher Agsandh
32  Chorkarsa Assandh
33 Dupeds Assand b
34 Jabala Aszandh
35  Kolkhera Assandh
36 Manchuri Assandh
37  Manchuri Assandh
3% Padha Assandh
39  Than Assandh
40 Chorkarsa Assandh
4} Tabala Assandh
42 Alwala Assandh
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42 Manchuri Assandh
44  Tainpur Sadhan o Indri

45  DBibipur Jattan Indri

46  Khera indn

47  Mank Majia . Indri

48  Dadson . a Trdvi

49 Buian Kheri = Indri

30 Walri Jagic o Tndri

51 Chhaper Mugtka Indri

52 Bir-Badson [ndri
53  MNagla Roran Indri

54 Bhoji Khalsa ) Indri

38 Dhanokhert - Indri

3¢ Sayed Chhapra Indri
57 Hansu Majra Indiri

58  Sarwan Majarz Indri

5% Manhorpur Indri

60 Chandsmad Indri

61  Garh Guiran Indri

62 Kadrabad Indm

63 Ilinow ~ Indri
64 Randoli indri

65 Bibipur Jattan Endlri
66 Kalri Jagir Indri L
67 Sayed Chhapra Indri

68 Bhusali Karnal
§9 Chhapra Jagir Karnal
70 Dabarki o Karnal
71  Daha Jagir . K.arnat
72 Daniyalpwr Karnal
73 Douigarh - Karnal
74  Mainmati Kamal
75 Mangal pur Karnal
76 Manglota Earnal
77  Mirghain B Karml
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78 MalviPar Karnal

79  Nasirpur Karpal
80  Phusgarh Karnal
81 Subhr Karnat

g2 . Uchana Kamal

83 Barant Nifokheri
84  Barthal Nilokheri
£5 Bursham Nilokheri
86 Haibatpur Nilokheri
87 Jambha Nilokheri
28 Kalsi Nilokheri
89  Eamalpur Milokheri
90  Keor Nilokheri
@1 Lathrom ‘Nilokheri
92  Majra Rodan e Nilokheri
03  Pujam Nilakheri
44 Sambhi Milokheri
93 Sitamai Milokhert
96 Augondh Nissing
97  Brass Hissing
9% Brass Nissing
99 Dacher Nissing
100 Gobindgarh Nisging
101 Gullarpur Nissing
102 Jani Nissing
103 Peon Nissing
104 Picholia Nissing
105 Zarifabad Nissing
106 Ghari Khajoor Ciharaunda
107 Panaur Ciharaunda
108 Shiekpura Gharaunda

Panipat District

L Adyana Madlauda
2 Ahar Israna

3 Aluput Madlauda
4 Atawla Madlauda



(2326

[ T gy fig wmea |

i furs T

{3 sfv

A9

1 2 3.

5 BRabail Bapoli

6 Balana Israna

7 Barahman Majra Isranza

g Biholi Szmaltkha
O Buana Lakho Tsrana

10 Burcham Israna

11 Chamrara Jsrana

12 Chandoli Panipat

13 Didwiri Tacinia

14 Didwari Tsrana

15 Dumiana Madlauda
16 Gawalfa Samalkha
7 Goeld Kelzn Bapoli

18 Jondhan Khurd Tarana

19 Kuith™ Tsrana
20 Kakodi Istana ‘
21 Kurar Bapoli
22 Lohari Madlauda
23 Nain Israna
24 Naraina Samalkha
25  Palr Israna
26 Urland Khurd Tsrana
27 Vaisér Madlauda
28  Buwadfa Lakhu Israna
29 Dardyafur Madlauda
30 Hartan Israna
31 Kaith - Israna
32 Lohar Madlauda
33 Manana Samalkha
34 Naraina Samalkha
35  Pardhana Tsrana

36 Pathri Tsrana

37 Rairkalan Madiauda
38 Seenkh lsrana ..
39 Simla Molana Panipat .
40 Urls

Urlana Khurd

Madlauda
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- . Rewart District
e B:ef.lik,a!&m Jatusana

2 Buroli Khol
3 Gokalgarh Rewari
4 latSayarwss Rewari
) Jamsana . Jatusana
6 Katopuri Jatusana
7 Kishan Garh Balawas Rewarl
8  Modinpur Jatusuna
9 Saharanwas Reward
[ Tatarpur Rewari
1l Bhagwanpar Rewart
1 RBhudla Rewari
13 Bolnd Bawal
14 Budani Rewari
15 Dawana Rewsri
16 Fden Raweri
17 Ghasera Rewari
18 Jailpur Sskhpur Rewart
i9 Kumbhawas Fewari
20 Ladhuwas Gujar Rewari
21 Lala Jarusana
22 Lisana Rewari
23 Majra Swara) Rewari,
24 Maroadia Asamnpur Kholy
25 Mundi Khol .
26  Panchor Bawal
27 Tata Khal
2% Pathanwas Bawal
29 Ramgarh Rewari
30 Sampli Bawa)
31 Surriakhera Jatysana
32 Abmedpur Nahar -

+ 33 Ahrod Ehol
34 Balwari Khol
35 Bawana Gujjar Khol
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36  Berli Khurd Jatusana
37 Bhalkhi Khol
38  Bhurthal Rewari
39 Bikaner Kewari
40  RBithwana Bawal
AL Bitord Tatugana
42 Boria Kamal Par Rewari
42  Budana Rewari
44 Budhpur ‘ Rewari
45  Chitadungra Ehol
46 Dadani Rowari
47 Dohki Rewari
48 Dungavwas Rawari
49 Gagi Gopal pur Jatusana
50 CGangavacha Ahir Rewari
51  Gobindpuri ‘ Ehoi
52 Gothra Tappa Khori Khol
33 Gumina ‘ Khol
24 Hansawas o latusana
55 Hanska “ Rewari
36 Jadra Rewari
57  Jarthal Bawal
38  Jonawas Rewari Gt
59 Kadub Khol
60  Kalpur Bawal
61  Kaluwas | , Rewari
62  Khera Alampur ‘ Jatusana
63 Khol Khol
64 Rhon ‘ . Khol
65 Kundal . Khol
66 Majra e Khol
&7 Majra . Ehot
68  Majra Gurdash ‘: '\_' Rewari
69 Mamdia Ahix Khol

70 Mamdia Thaher Khol ool e
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71 Mandola Jatusana
72 Masani Rewari
73  Mayan Khol

74 Meerpur Rewari

75 Nangal Jatusana
76 Nangal Sahbajpus Bawal

77 MNangal Te;u Bawal

78 Nangla Kho!

79  Nikhr Rewart
80 Pali Ehol

81 Pehrajwas Jatusana
82 Rajgarh Bawal

83 Rajiyaka Khol

34 Roliwas Khol

85  Sundroj Khoi

86 Tankr Bawal

N District Kohiak

i Aasan Rohtak

2 Ajayéb L Meham

3 Ajayab Meham

4  Ajayab S Meham

5 Bahu Akbarpur Rohtak

6 Bakheia Eohtak

7 Baitand Rohtak

8 Rehlba Meham

9 Dataur Rohtak
10 Chamariya Rohtak

11 Chullana Rohtak
[2  Dhamer Rohtak
i3 Dhoo Rohtak
14 f’ﬁfma‘n#‘:lihas Meham
15 Ghﬁrb_ntﬁ'i“ﬁ L/Majra
16  Gharornihi LiMajid
17 Girawar ' Mﬂl‘l‘_élﬁii '
(8 Tsmaila’ Sampld
1o Kaowts

Kalanaur
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25 Kanehli Rohtak

21 Kansala Rohtak
22 RKarontha Rohtak

23 Kasrant Rohtak
24 Ehert Sad Hohtak

5 Kiioi Rohtak
26 Madina Rohak

27 Mawudpur Kalanaur
28  Makhroli Rohak

29 Munpgan Rohiak
30 Rithal Rehtak

31 Riwoli Reohtak
32 Riwii Robtak
33 Shimi: Rohtak

34 Singh Pura Kulan Rohtak

35 Sudana Kalanaur
36 Sunaria Khurd Rohtak

37  Samchana Rohtak

Jhajjar District

| Bahu ‘ Matanhail
Z Bhurawas Salhawas
3 Chhapaar Salhawas
4  (hhara Bahadurgath
5  Dawla Jhajjar

6 Dubaldhan Beri

7 Girawar Jhaijar

&  Hamanyunpur Matanhail
9 Jamalpur Matanhail

10 Ihanswa Matanhail
11 Neola Salhawas

12 Nilaheri Salhawas
13 Bakra Beri

14 Chhabili Jhajjar
‘15 Gudka Thajjar

16 CGwalighan Matanhai!
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17 Jhakhods Bsahadurgarh
1%  Matanhail Matanhail
19 Mubarakpur Salbawas
20 NMilothi Bahadurgarh
Seria Ren
Tumabaheri Sathawas
23  Badsa Bahadurgarh
24  Chamanpura Bert
25 Chandhwana Matanhail
26 Dhania Saihawas
27 Dhanirwas Salhawas
28  Lakna Beri
29 Majri Bahadurgarh
Mahawas Matanhail
"31  Nimana Fhajjar
Rampura Yhajjar
Jind District
Bhambewa Pitukhera
Bhuran Pitukhera
Dariyawala Jind
Drharauli Pilukhera
Flatt Safidon
Kalawali Pitukhera
Kalwa Pilukhera
Karsindo Eichana
Karsola Julana
[0 Kilazafar Garb Julana
11  Malshree Khera Pilukhera
12 Morkhi Pilukhera
i3 Pﬁ&aﬁa Julana
14 Raichandwala Alewa
15 Ramrai Jind
16 Ritol Pilukhera
17 Shamdo Alewa
{8 Siwaha Pilukhera
19  Siwanmal Pelukhera
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20 Dohana Khere Narwana

21  EKheri Masanian Narwarna

22 Pegha Rajaund

23 Sirsakheri . Jutana

24 Alewa oennie® Alowa

%3  Badhana ¥ Alewn

26 Belerkha Marwana,

77 Bhikhewala Marwana

28 Bohatwala Jind

29  Brar Khera Jind

30 Fatehgarh Tulana

31  FrainKaian Narwana

32 Fraoinfherd ¢ Nurwana

3% Ghaso Kalan® Uchana

34 Gulkanjpion o Jind

35 Hadwa Safidon

36 legrah Tind

37 Ishmailpur Narwana

38 Jhamola - Julana

39 Kandela Jind

40 Fheri Safa Uchana .

41 Ludana Pilukhera . .

42  Mandi Kalan’ Uchana

43 Mehrara Jufana

44  Pokri Kheri - - lind

45 Rajpura Jind

46 Shahpur -Jind

47 Surja Khera Narwana

48  Uchana Kalan Uchana
Mohindergarh District R

1 Kanwi Nagalchaudheri .

2 MNegrpur Ageli

3 MNaheri Narnaul

4 Jatwas Mohindergarh

5  Jasawas - - Mohindergarh
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MNanga! Soda N/CH.
7  Bagdana Mohindergarh
&  Azamnagar Narnaul
9 .. Palh Mohindergarh
16 MNagawas Mohindergarh
1L Earoli Narnaul
£2  Tobra Ateli
15  PRhankhre Marnaul
14 Kurthal Kalan Mohindergarh
15 .. .Mohamadpur MNNL
Ji6 Nimhahera Mohindergarh
17 Piaga Mohindergarh
18 Gadaniya Mohindergarh
19 Dochana Narnaul
26 Guwani Awch
21  Hudeena NINE
22 Hazipur Marau!
23 Budeen Mohindergarh
24 Kunjpura Ateli
25  Bocheriya Alel
26 Bhahgot Kunina
27 ‘.I{I‘ammiya. N/CTH.
.1.2.8 . Lehrodha - Narnaul
29 Bhungarka N/CH.
..Balha Khurd Natrnanl
.+Sirohi Bahli NICH,
32 Akbagrpur Ramu Azeh
33  Bocheoriya Kanina
34, Bcghpur Ateli
35 Bholawas Kanina
36 Chandpura Ateli
37  Chealwas Kanina
38  Dhanunda Kanina
32 Dholera N/CH
40 Dulana Mohindergarh
41  CGhara Kanina
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42 Goad " Marnaul

43 Jatguwana At&!i’

44 Jorashi Narnaul

4% Kanii Ateli

46  Khariyz .. Michindergarh
3 Kharkbara Bas, - EKanina

48 Khaspur Narnaul

49 Khatodra. . Mohindergarh
50 Ehatoil Katan. Narmmaul

3 Khodma Narnaul .
32 Khorki Mohindergarh '
53 Lawan Mohindergarh
34 Mulodhi N/CH.

32 Fathera Kanina

36 Pota , Kanina

37  Halimpur Areli

38  Sayana Kanina

55 Sheoramnatha paara MACH.

60  Sujapur - . ' Areli

81  Talwana Kanina

62  Unhani Kanina

et e erepe : sy FEVEY, wEY vEd @ ¥ weg Wl e A o
warg faar & @@ Ry 99w e-aars Hon wedl | 59 oaEl B AT AE o W
Ty s e o ol w2 eRaer o ol g vy v el
gfrmoy o 3R & ogEe o of ega S 8 o 4 A wd areiet B g ot
& ey ol S QR orreRl w0 ke Tl el Y el e e ST w e R
1 T W i vEl e Wi & Af sy smard % W id B anHR o we
T gt & | U everTar W s HEy oft o # wnew aie s i ordt 6 fg s
IS S TR T W WEwe 2 7

Sheea arory e aree « wftew gx, wfroren wEw F wem el T A oaE
wirefrarsr o o Forer o it o oo & o o) 55 W =t ol e A R
o} gy =it oy ot nfert ot & v Wy remal @ o ud o Rrad s e
FEY SOTET TR B A ot | e (i @ wae gga wUIel 9 AT o7l a6
sl grar O fom S ot 3R gut < Preserr o g ¥ m anl g e 9w @
T A g AR geEE o 4 gerifren we A W w1 A




iRy g v Sy (2333

P vy e Tde BRTS 3 aeie 100 QU vt @ T T §E
Jeirel g Grders Sre Ty | Wl dte 9 % A o ahes T 2 e
o i T e AT TR o ST et Wi e S e 5 e W O e
Pardy way Y k| T ek < el o A % el o B ared R € R
Fost | T e B TR % e oy o 1 g 7R mey et Pl T ol
e sy T H7 266 aridt o P s 3R SR Rewde ey B
T i T e 59 el O T g R o ¥ oW e e o A A
e O T I T o §, 20e @ o ¥ ¢ g wreue ares & @ Ranfe o
W i T s ST B o g o | gy e R e o ST
T T g o T e i A w8 9 Y U 3 S WE B e e
e S vy i ST ey % T ) e o W | TSt Tl Tt &
Frmtoy w1 Treew & e R S # werda aowal o) gom A B et i T
T ety vk F el S ) e & ey e & o R are w9 i # R
o 78 o T e ued 9vE) @ 39 I wea T § it vl e W ee
Tt 5 WY 1 O 7 T SeE B W | § T Y HREE T g e T
R ¥ { g aremar oY R T N A T T wE B SR e w
# frfors ¥ e @t o 3w e S g R TR 9Et 9 Rigue g e @
fom okt i g | arw wrds T Q@ e waw 4 1058 T iy
Ty #! -

ezl e erpe - sy e wEe, B ATy A S < 0E A =T
2w T % BN e ¥ et T wens 37 o e Fem & el s wem
35 el Tl O O ) Sorereret Sl 4% 8 § wed o ot & A § 9 9gw e
srere W 2 ST &, gieTy W el o v agen W v § wa Gl Wi o)
et B e o e T o e a e i srent & w1 vl d 7

b e grora e wTEE © ot TERY, § ST T W ARG EEN F 96

FETHI ?ﬂ';{m s d TrATE Todiowflo gRY Eoumeioto i S Akwy Wy ¥ ¥
e T e | oot AR B ¥ e R vt € i 4 SR e
i T T 4 e ¥, 9wt el I e Wi i as A e anl erEn o
i | ATy A B & 4 o Sosiwodiore ¥ wew T ¥ ywle wwi-ow e
sl 3 el Y g g e gy femdNe @ e 2

oft <ve v ol v W, § el e & g A O 9 uE S
=rT B gt u AERT T R E i oF S e W T § wEl O S B
A ST 2 S &Y P e 8 § wie wrer, SRS ofR D 5T 8 Sl u
e @ R F et w ey o wiey T & g ot S agere e 2

Sy o v e ; ey wgver, wret o) wEE o ot g w e
& gt U A e awar S ue f Pref T e | gRTemel S S urdhes e
w5 # geren wews I ¥ Py o R o wne Tl v off g e R A e o



{2136 BT fum | {3 armeE, 2000

‘ [ﬂwwmﬁ‘ﬁm] §
- ﬂ%’f@ﬂmw%f’ﬁwm%w@mww HYT WH B TEE T BT B
- T & eaE Fiife s o € e o v woRR T fire |

=1t apfix w1 b STy Weled, AR B dre 9 Y 9A i e
férr & amaem gy et €| aremer weiee, § ameds A & weri A O S e
e § o SR W & R wRl T FieEe i WIS 5 9 o 99 wom w e
& it # iy oY s & aned e & Wt off € @ wre £ st A
e w8 T age el HEeer § S s w1 U o anan # 7% gfva e &1
T AR A et e o R e ane & o § T afew
o e | e weeT, sl ekl ¥ ERE B Ea A woerd A 2 o L st
# Emi 4 vy ot g & ofrewyd unlagy ey wre F ) w S ot e ordr )
T T &sﬁﬁamﬁﬁmmmm#mwvﬁawnﬁaﬁmm
™ T W e Ew

ey mrory e e awwﬂﬁ‘m AT Waw o E'af Té‘ ¥ v
arefy wey e wey v B D Ty o 9 R R E) T ® aeY TS
e il fea R ar gy

i sra 0 G oy wry wdidod & AR ST 3R SR ¥ e wwe gg |

e srora Firs wey « sy wetey, gy mWWwﬁﬁw
T T :
A ety R wemmom mﬁnﬂ‘?ﬁv ﬁﬂ?‘l‘ﬁ'&”ﬁﬁ_ﬁﬁgﬁﬁi—'ﬁhhﬁﬁ
it ST o W W § S Eny B g T wed e v ¥ afte g wen B
o TIEE TY § Ot 9 A= et gl & |y o ot g g ot o uraue
@O e T TR O% Oie @9 e ol & o R B Eesr B | 38 il A B
VT gE g g were dfres S urd R e B el
o e arora e v « o WE, mﬁﬁvsﬂm#mwﬂﬁ:‘rﬂ&
%ﬁr&'a—‘xaﬂwwm‘%aﬁ? el § 99 TE)
L o dors wor fiw TR e WEEw, # et s -‘%31’ vy H=l off &
ﬂﬁvsrﬁvﬂ'"eﬁ”rf'-"-n'ﬂ%ﬂﬁﬁ?ﬁﬁﬂggﬂﬁ@?ﬁ%ﬁﬂﬁiﬂ?ﬁwaﬁ?ﬂﬁﬁﬁa
e T AT T S ar H areir S & 7 g et S 1 v el e #
T TERE & 1 et 3 e e e e | e s R A
| R iR e wR oy 99 IR W Ew R ww U e ¥ | UE w8 aw
TAETE ¥ AT A 9o e TR O e on ol = aw o Repd &
ﬁmﬁ?ﬁvﬂ%rwﬁmﬂﬁwwﬁiﬁﬁﬁa‘mﬁaﬁﬂtg%wwﬂq
“ﬂw‘l@‘!ﬁ?fﬂﬂ‘r%tﬂ’}mmﬁ@,ﬁﬁﬂ%mﬁaﬁmﬁwﬁmm%m-ﬁvﬁ

‘ mﬁwﬁ’rﬁ Wmﬁamw?ﬁﬁqﬁaw%dﬁwﬁeﬁﬁﬁmﬂ&

e e T, SR Rt ure g ol IR & WY 6 o % feg e @



eifeE g gdee T (2337

yevari o | e e & B wve hww ¥ 150 aTerE @ g § AR Tl v A el
s T o ) 21w § el s v Yo S B | e Rk sl gan
i Tt Tl A T 3 Gy arere e & | F om % et e e el AEl wa
Cionl

%mmﬁ*gw aeer weEy, A Ty & o o § e
wg;rﬂérwmawﬂﬁﬁwmﬁemam@.ﬁm%méﬁmTﬁ ﬂm%-rrﬁ
s w1 taw T ) e T WA T oo S BET WY EIE wel B Y
wy i o %’fﬁﬁ%qﬁswmﬁwwﬁa:a”r1W&mn%ﬂwmnﬂﬁc@—r
301 Y81 & Fp e vite W g o] B e & vl gore @ A e o § 1 W
Y, TE-OTE 3 W o TRt Ay 98t 9% e i fierd faurt e et

oY ey RreT ¢ o HEEY, W e "R ¥ wemna w5 S/ 9l
e & for SR sl e & Ry el o TeR ol A oge e og 9 arenal
i arirer 3 arh & s o | SR e wew & £ I e ad g8 § TR e
Tere © fasdt T W g O 50w & Sigst T Wit @ @i e T
T BT Y B o UER § Sy 9d W ared i STt o) g eiEsl W Ty
3 wer WET o1 W W gee WIgET Sarn S awar ¥ awr vy @ am e
o ¥
- e e Firg aveE amaﬂrrrﬂa"tr wEt 97 3 wieel & wfReld qed

w7 & T o e e IR e & afe ol T ARl | weey W T
& et o) arv o ) Frdv TEe v ) o Wy wel g e B W e o w #

sfferelt Srgreeret WRIEA ;@ Gred agrg, wvE g W T off aga arst
e & W ¥ ey T SR el gt @ | i & we i A e o awt
‘Q‘cbWWW:&W@ET%I{ﬁ%WQ%ﬁWW#W%W#ﬁ@ET?I
Aerard iy @ T A ey ﬁW%t%ﬂQW%%cﬁ?ﬂﬁwmﬂ*{@W
wﬂﬁmwfémmiwwaswwrwwﬁ Ty weE ® W & Rt
TorE & wel O Ere e wE &1 gl e £ qe we sRe & w R % E
# s eTE @ A o @ S A € fe o el et & o amow= o o
aﬁs*wmaﬁiﬁﬁﬂ@?’rvmﬁﬁmﬁmmaﬁ?wwmﬁwm‘vﬁtﬂm@wﬁ
ﬁammmﬁwma—ﬁmﬁa@maﬁaﬁwmﬂﬁ

e R e ¢ e W qmwmwﬁﬂ‘rs‘ﬁﬁw
avrﬁr*#m:ﬁwwlmoﬁﬁﬁnﬁ&ﬁﬁaﬁwwﬁmw&wﬁﬁfmﬁméﬁmﬁﬁ
“"fcrsW#wwﬁaﬂuﬂql(ﬁmﬂrﬁmﬂmwmﬁaﬂéﬁﬁwmﬁelww
agqu%wﬁ-:mmgﬂ?ﬁrﬁv“ﬁwa:eﬁaﬁmeﬁmf;wméﬁﬁm
aﬂﬁ%ﬁ-&wwmﬁiaﬁfmf*ﬁﬁwﬁﬁww@?mﬂm’rﬁ‘xf
Y e e %wﬁmﬁwﬁﬂwﬁm%lmwﬁvfaﬂ#vﬁhﬁw
T TG = T S 8 e |



{2134 gfamon fiterr T , 3 apTed, 2009

e e (ot spivess v ) « Wt R, 7 oft 3 g o wRaor <
% ¥ uE agg & eTEeE BT 3 uREeT & 6 T EE T fordl a1 vl
3 i e Ol B e RS ¥ Ry weleTe Ren ST | 9TE S e S T Risii
st A W & vy BN S % R sl g e R g T & afw
g % 7T T O T YRR B SR, TR NS A o

Release of sufficient quantity of water

1360 Ghri Naresh Sharma : Will the Irrigation Minisier be pleased to
stats whather there is any proposal vnder consideration of the Ciovernment to -
release the sufficient quantity of water in Drain No, 8 from Bhakra Head in Beri
Constituency 7 _ ) ‘

Irrigation Minister {Capt. Ajay Singh Yadav) : Neo, Sir.
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Widening and Repair of Roads

#1246 Sh. Naresh Yaday : Wiil the P.W D (B&R) Minister be pleased to
siale -— Ve R .

{a) whether there is any proposal under consideration of the Govt. K

widen and repair the road from Ateli to Kanina; and
(b) if so, the time by which the work of she above-said Toad will be
completed ?
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frrigation Minister {Capt. Ajay Singh Yadav)y:

¢a) Widening of this road is not required at present. There ig, howsvar,
proposal to repair the road.

(b  the work of repair is likely to be compieted within © maonths.
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Skri Randeep Singh Saxjewala : Dr. Szhib, ia that the way 7 You should
have ta come in advanee if you watl 1o give your motion. Give us some tme o
prepare the reply. 'You are noi sertous at all.
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Deaths due to Accidents

. *1252 Dr. Sita Ram: Will the Chief Minister be ploased to state the
Districtwise, monthwise details of deaths occurred due to road accidents in the
State since April, 2007 till date ?

Power Minister (Sh. Randeep S'ingh Surjewala) : A statement showing
the districtwise/monthwise details of deaths oecurred due to road accidents in
the State from April, 2007 silf date is laid on the Table of the House.
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() With the help of infusion of technology implementation of traffic
rules on national and State highways, an effort is being made w
regulate and ajso as to prevent accidents;

(i) Toidentify accidents-prone areas and consequent rernedial measures;
(i1} Toregulate traffic, maintenance/ road widening work is in Progress:
{iv) To remove road engineering defects;

(v) To curb menace of overloading of commercial and Dassengers
vehicles;

(vi To ensure quick response of concerned medical aid units;

(vii} Te ensure quick spot-visits by the staff of the concerned police
stations afongwith crane apd ambulance and remove obstruction
for smooth regulation;

(viif) To divert traffic through alternative rouies when requires;

{ix) To make proper lightening arratngements in for and darkness
situations;

{x; To initiate stimulus action;
(xi) To catch offenders of road aceidents; and

(xii} To educate people regarding traffic rules.
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Copstraction of Bus-Stand

*1259. Shri Ishwar Singh : Will the Transport Minister be pleased w
state whether there is any proposal under consideration of the Government 10
congtriuet a New Bus Stand at Radowr; if so, the time by which the same will be
constructed 7
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Mir. Spesker: You ask separate question. It is not possible w give reply
at this stage.
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Rate of Stamgp Dty
*1260 Sh. Kargr Singh Dalal : Will the Minister of State for Revenue
and Disaster Management be pleased to state -

() ihe rate of Stamp Duty charged on the registration of Mortgage
Deeds for obtaining loans for Agricultural purposes from
Commercial and Cooperative Banks: and

(ty  the rationale of difference in gxemption from Stamp Duty on
Mortgage Deeds for various purposes of Agricultural loans from
Commercial Banks and Cooperative Bapks 7
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Wr. Speaker: Hon'ble Members, now Question Hour is over.
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Stortage Capacity of Drinking Water Tanks

#1265 Dr. Shiv Shankar Bhardwaj : Will the Public Health Engingering
Minister be pleased to state whether it is a fact that storage capacity of drinking
water tanks in Rhiwani is only for 15 days and it is insufficient in proportien 1o
the supply of canal water, if so, the steps raken for increasing the siorage capacity
of drinking water tanks 7
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#1273, Smt, Geeta Bhukal ¢ Will the Wallsre of Scheduled Castes &
Backward Classes Minister be pleased to state whether the Ciovt. has prepared
anmy programme for the employment and Self-employment of the persons
helonging to Schaduled Castes and Backward Classes particularly for the less
literate youths; if so, the details thereof ?
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Congtraction of New Buliding of Government College, Badii
#1276 Bh. Naresh Sharma : Will the Education Minister be picased to
state whether there is any proposal under consideration of the Government o
construct a new building of Government College, Badli ¢

Frem =) (of it o ) «ut A SR

Cpening of ITT for Women
*1247 Bhri MNaresh Yadav : Will the Industria! Training & Vocational
Education Minister be pleased to state — '

{a} whether theve iz any proposal under consideration of the Govi, 1o
open an ITI for Women in Kanina; and
(b} ifso, the time by which the work of the above said [ s likehy to be
started 7
wrel e i (A vowho Bl
[, shEeE
() T, 39 9T armeiodide e o we Wiyt O W e wd
Swpply of Domestic Rlectricity
*1253 Dr Sita Ram : Will the Power Minister be pleased to state whether
there is any proposal under consideration of Govt. to provide domestic Electricity
Power supply to the residents of Dihanie in District Sirsa; if so, the time by which
the aforesaid proposal is Hkely to be materiatized 7
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Caonstraction of Elderg-Day-Care Centre

138, Dr. Shiv Shankar Bhardwaj 1 Will the Social Justice and Empowertnent
Minister be picased to state whether it is a fact that an Elders-Day Care Cengze is
i be constructed in Bhiwani; If so, the time by which s construction werk wili be
compieted together with the time by which the above said centre will stant
functioning 7
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T.W. Channel Bhiwani Hajchal

159, Dy, Shiv Shankar Bhardwaj 1 Will the Chief Minister be pleased to

state--

(&) whether it is & fact that 2 T.V. Channel namsd Bhiwani Halchal is
functioning in Bhiwani contrary 1o the rules; and '

(by if so, the names of the officers with whose connlvancs the said
illegat channe! is funsiloning togetherwith the action laken against
the delinquent officers and whether the chanee! has been stopped
or it is still functioning ?
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Contamination of Water
164, Ly Shiv Shapkar Bhardwaj : Will the Public Health Hngineering
Minister be pleased to state whether it Is a fact that the water of water-tank of
¥itlana remained contarninated for 10 days due 1o the dead bady ofa dog therein;
if 50, the action taken againat the delinguent officials in this regard 7
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Construction of Multi Storeyed Building

161. Dr. Shiv Shankar Bhardwaj ;: Will the Urban Local Bodies Minister
be pleased to staiec—— ‘

(a) whether it is fact that a muli-storeyed building Raghu Hyundai has
been constructed on the Rohtak road in Bhiwani contrary to the
rules with the connivance of the officers;

(b} whether the abovesaid building falls within the limit of Municipal
Council and whether its plan was passed before the construction of
building and if the said building i out of the limit of the Municipal
Counetl, whether its CLUJ or permnission was obtained from the Town
and Country Planning Departinent; and

{c) the action taken against the officers with whose connivanee the said
itlegal construction has been made 7
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Mir. Spezsker : Please tzke your seais. (Interruptions) Nothing is to be
recordad,
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Mr. Speaker: Hon'ble Members, T have to nform the House that | have
recelved a message from Shri Lachhman Dass Arora, lndusiries Minister dated
Alst July, 2009 expressing his inability to attend the 3ession of Harvana Vidhan
Sabha on 3rd August, 2009 onward as he has 10 go to pilgrimage of Raba Amamath
in Kashmir. '

w15 & Sds o

Mr. Speaker : Hon'ble Members, now the Parliamentary Affairs Minister
will move the Motion under Rule 15,

Fower Minister (Shri Randeep Singh Surjewala): Sir, | beg to mavem

That the procesdings on the items of Business fixed for today be
exernpied at this day's sitting from the provisions of the Rule ‘Sittings
of the Assembly’, indefinitely.

Mr. Speaker : Motton moved—

That the proceedings on the jtems of Business fixed for today be
exernpted i thiz day's sitting from the provisions of the Rale ‘Sittings
of the Assembly’, indefinitely.

Mr. Speahker ; Question fs—
That the proceedings on the Hems of Business fixed for today be
exempted al this days’s sitting from the provisions of the Rule
"Sittings of the Assembly’, indefinitely,

The motion was carvied

o 16 & adle e

Mrn Speaker : ion’ble Members, now the Parliamentary Affairs Minister
will meve the Motion ander Rule 16,
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Power Minister (Shri Randeep Singh Surjewala) : 37, } beg to move—

That the Assembly at its rising this day’s shall stand adiourned
Sing-dig.

Mr. Speaker : Motion moved —

That the Assembiy at its rising this day’s shall stand adjourned
Sine-die,
Mr Spesker : Question is —

That the Assembly at its rising this day’s shall stand adjournad
sine-die.

The motion was carvied,

HeE Wl B TR T TSRO

ir. Speaker ; Hon'ble Members, now the Minister will lay the papers on
the Tabie of the House. ‘

Power Minister (Shri Randeep Singh Suriewala) : Sir, | beg to lay on the
Table of the House

. The Haryana Development and Regulation of Urban Areas
(Amendment) Ordinance, 2009 (Haryana Ordinance No.7 of 20091,

2. The Haryana Development Autharity (Amendment) Dr&inance, 2009
{Haryana Ordinance No. 8 6f2009),

The Sacial Justice and Empowerment Department Notification Mo,
5.0, 34/C. AL 367200778, 32/2002, dated the 19th June, 2009 regarding
Haryana Maintenancs of Parents and Senior Citizens Rules, 2009, as
required under section 32 (3) of the Maintenance and Welfare of
Parents and Senior Citizens Act, 2007.

L3

4, The Anpual Statement of Accounts of Housing Board, Haryana for
the year 2007-2008, as required under section 19-A(3) of the
- Compiroller and Auditor General’s (Duties, Fowers and Conditions

of Service) Act, 1971,

oA weEi 5% ERaen B uar of wikiy o g skl
R GRees BREd By oo sk ulddes wee
& % T o gern
fir. Speaker: [Hon'ble Members, [ present the Second Interia/Preliminary

Report of the Committes of Haryana Vidhan Sabha on Yamuna Accords to review
the dequment signed by the then Chiefl Minister in 1994 for Renuka and Kishau
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Mams and to analyse the circumstances which led to the signing by Shri Bhajan
Lal, the then Haryana Chief Minister of the 1994 Mol regarding sharing of Yamuna
Waters and discrepancy between Cabinet decisions and the signed documents,
constituted on 24th September, 2007,

1 also move that the time for the presentation of final Report to the House
be extended upto the next Session.

Mr. Speaker : Is it the pleasure of the House that the time for the
presentation of final Report to the House be extended upto the next Session.

Vnices @ Yes, 5ir,

Mr. Speaker : The time for the presentation of final Report 1o the House is
extended upto the next Session,

fr gRaon Gwifie (<o 3) fm, 2009

Mr. Speaker ; Now, the Finance Minister will ihiroduce the Haryana
Appropriation (No.3) Bili, 2009 and will also move the motion for its consideration.

Finance WVinister {Shri Birender Singh): Sir, [ beg to introduce the
Haryana Appropriation (No.3) Bill, 2009.

Sir, I also beg to move—

That the Haryana Appropriation (No.3) Bill be taken into consideration
atonce. T ey

Mr. Speaker : Motion moved—

That the Haryana Appropriation (No.3) Bill be taketidnto consideration
at once. : '

Mr. Speaker: Question ig-—

‘That the Haryana Appropriation (No.3) Bill be taken into congideration
at onge. ‘
B The motion was carried
Mr. Speaker : Now, the House will consider the Bill Clause by Clause.
Clause 2 | Y
‘Mr. Speaker: Question is—
That Clause 2 stands part of the Bill.

The motion was carried,
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_ .. Clause3
Mz, Speaker: Questionis— '
Thar Clause 3 «;tsmds pa%t ofthe Bil,
The motion was carried,
Schedule
. Mr.Speaker: Questionis |
" That Schedule be the Schedulo ofthe Bill.
The motion was carried. SR
Clause B
Mr. Speaker : Question is

That Clause } stands:part of the Bitl.

ekt

_ . JhE mation was carvied.

~ Enacting Formuia
; ;\flr Speaker: Question i§ —
-, - That Enacting Formala be the Enacting Formula of the Bill,
The motion was carried
Title
Mr. Speaker; Question is w~
That Title be the Title ofthe Bill, =
The motion was carried.
Mr. Spc:'{ker: Now, the Finance Minister will move that the Bill be nassed.
Finance Minister (Skri Birender Singh): Sir, | beg to move ~
sexepasivsic | That the Bill'be passed |
Mr. Speaker: Motion moved — .
That the Bill be passed.
" Mr. Speaker: Question is v _ “
That the Bill be passed,
The motion was carried. l‘ _
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Mr. Speaker: Now, the Partiamentary Affairs Minister will introduce the
Haryana Folice (Amendment3 Bill, 2009 and will also move the motion for its
consideration. ; Ll e

Power Minister (Shri Randeep Smﬁ;h Surjewa]ﬂ) ~3ir, T heg to introduce
the Haryana Police (Amendment) Bitl, 2009.

Sir, I also beg to move m

That the Haryana Police {Amendment) Bill be taken into

considerariom-at once.
Mr. Speaker: Motion moved —

That the Haryana Police {Amendment) Bill be taken into
consideration at once.

Mr. Speaker: Question is—

That the I—Iaryana Pohce (Amendmcnt) Bl!] he taken into
L-:mt.ideratloﬁ at once,

The motion was carried.

Mr. Sp;égicer: wa, the House will consider the Bill‘clgﬁsa by clause.
Clauge 2 o
Mr. Speaker: Question is-
That Clause 2 stands parl of the B1!' -
The manan Was carriea. .
Clauvse 1 B
Mr. Speakeri Quéstion is-, . iy e
" ThatClause I stands part of the Bill
The motion was carried.
Enacting Formula
Mr. Speaker: Question i3 —
That Enacting Formula be the Enacting Formuila of the Bill.
The motion was carried.
Title
Mr. Speaker: Question is — - T
That Title be the Title of the Bill,

The motion was carried.
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Mr. Speaker: Now, the Parliamentary Affairs Minister wili move that the
Bill be passed.

Pewer Minister (Shri Randeep Singh Surjewala): 3ir, [ beg to move -
That the Bill be passed.

Mr. Speaker: Motion moved —
That the Bili be passed.

Mr. Speaicer: Question is —
‘That the Biil be passed.

The motion was carried.

& s ofers afia aiva (EFd berr)
‘ sritgie &, 2000

Mr. Speaker: Now, the Parliamentary Affairg Minister will introduce the
Haryana Public Service Commission (Additional Yunctions) Amendment Bill,
2009 and will also move the motion for its consideration.

Power Minister (Shri Randeep Singh Surjewala): Sir, I beg to introduce
the Haryana Public Service Commission (Additional Functions) Amendment
Bill, 2009.

Sir, T also beg o Move —-

That the Haryana Public Service Commission (Additional
Fanctions) Amendment Bill be taken into consideration at once.

Mr. Speaker: Motion moved —

That the Haryana Public Service Commission {Additional
Functioms) Amendment Bill be taken intd consideration at once,

Myr. Speaker: Question is—

That the Haryana Public Service Commission (Additional
Functions) Amendment Bill be maken into consideration at once.

The motion was carried.
Mr. Speaker: Now, the House will consider the Bill clause by clause.
Clause2
Mr. Speaker: Question is—
That Clauge 2 stands part of the Bill.

The motion was carried.
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Clause 3

Mr. Speaker: Question 15—

That Clause 3 stands part of the Bill.
The motion was carried.

{lause 4

Mr. Speaker: Guosiion 15—

That Clause 4 stands part of the Biil.
" “The motion was carried.” o

Clause 5 RN EL

Mr. Speaker: Question i+ - TSR PRI
That Clause 5 stands part of thtI%tll
The motion was carried.
‘ Cianse 1
M Speaker: Question is—
That Clause 1 stands part n‘;'-_thg Bitl.
. Ihe mation was caf,r:;‘eci,
o C Enactiné :Formula
My, Speaker: Question is —
That Enacting Formula be the Enacting Formula of the R,
The motion was carried.
Title
Mr. Speaker; Question is -
That Title be the Titde of the Bill.
The motion was curried,

M. Speaker: Now, the Parliamentary Affairs Minister will move that the
Bill be passed.

~ Power Minister (Shri Randeep Singh Surjewals): Sir, T beg to move —-
That the Bill be passed.

Mr. Speaker: Motion moeved

That the Bill be passed.
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Mr. Speaker: Question is ~—
That the Bill be passed.
The motion was carried,

—_——

R -hasir o i-Serer s Saiors (chfbfvers affs e
Rersierers) 2fRam 3o e, 2000

Mr. Speaker : Now, the Parlizmentary Affairs Minister wil] introduce the
Pre-conception and Pre-Natal Diagnestic Techmiques {Prohibition of Sex
Selection) Haryana Vaiidation Bill, 2009 and will also move the motion for its
consideration.

Power Minister (Shri Randeep Singh Surjewala) : Sir, 1 beg o introduce
the Pre-conception and Pre-Natal Diagnostic Techniques (Prohibiticn of Sex
Selection) Haryana Validation Bill, 2009,

Sir, Lalso beg to move — - o

That the Pre-conception and Pre-Nata] Diagnostic Techniques
(Prohibition of Sex Selection) Haryana Validation Bill be iaken
into consideration at once.

My. Speaker : Motion moved—

That the Pre-conception and Pre-Nata] Diagnostic Techniques
(Frohibition of Sex Selection) Haryana Validation Bill be taken
Trtn consideration at once. . ‘

Mr, Speakey : Queﬁtion 15—

That the Pre-conception and Pre-Naral Diagaostic Techniques
(Prohibition of Sex Selection) Haryana Validation Bill be taken
into consideration at onge. '

The motion wis carried,
Mr. Speaker : Now, the House will consider the Bill Clause by Clause.
Clanse 2 ‘ a
Mr. Speaker: Question is-—
That Clause 2-stands part of the'Bill.
The motion was carried,
Clause 3
Mr. Speaker : Question is-
That Clause 3 stands part of the Bill.
The mation was carried.



foemsy {275

Clause 1
Mr, Speaker ; Question is—
That Clause | stands part of thlt: Bill,
The morion way carried,
Enacting Formla
Mr. Speaker: Question 15—
 That Epacting Fﬁ:rmula be the Enacting Formula of the Bill.
}"he motion was carrizd,
| Titie
Mr. Spé;t‘llc;e::;.Questiun is—
‘That Title be the Title of the Bl‘j.l:l.
The motion wail c-arn‘ed,

Mr. Speaker: Now, the Par!iamcntgry.Affairs Minister will move that the
Bili be passed. '

Power Minister (Sirk Randeep Singh Surjewala) : Sir, T beg 1o move—
That the Bill be passed. L

Mr. Speaker: Motion moved -
That the Bill be passed.
Mr. Speaker; Question is —
That the Bill be passed.
The imotion was carried,

f& efemon e ﬁ@ﬁ%&wmﬁﬁmﬂt(aﬁﬁﬁ) firar, zooa

Mr. Speaker : Now, the Finance Minister will introduce the Haryana
Fiscal Responsibility and Budget Management {(Amendmant) Biit, 2009 and
will also move the motion for its consideration.

Finance Minister (Shri Birender Singh) : Sir, 1 beg o introduce the
Haryana Fiscal Responsibility and Budget Management (Amendment)
Rill, 2009.

Sir, ¥ also beg to MOVe

That the Haryana Fiscal Responsibility and Budget Management
(Amendment) Bill be taken into consideration at once,
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My, Speaker : Motion moved—

That the Haryana Fiscal Responsibility and Budget Management
{Amendment)y Bill be taken into considerztion at once,

Mr, Spealker: Queslion is—

That the Harvana Fiscal Responsibility and Budget Management
{Amendment) Bill be taken into consideration at once.

The mation was carrisd.
My, Speaker : Now, the House wiii consider the Biil Ciause by Chause,
Sub-Clanse (2) of Clause 1
Mr. Speaker: Question is— _
That Sub-Clavse (2) of Clause 1 sfanéis nart of the Bill,
The motion was carried.
Clanse 2
Mr. Speaker : Question is—
That Clauge 2 standg part of the Bill.
The motion was carried.
Sub-Clause (1)of Clanse-1
Mr. Speaker: Question is—
That Sub-Clause (13 of Clause | stands part of the Bill.
The motion was carried. l
Enacting Formula
Mr. Speaker: Question ig.
That Enacting Formula be the Enaciing Formula of the Bill.
The motion was carried. "
Title
My. Speaker: Question ig-
That Title be the Tide of the Bill.
 The motion was carried.

'

M, Speaker : Now. the Finance Minister will move that the Bill be

passed.
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Finance Minister (Shri Birender Singh) : Sir, | beg 10 move—
That the Bill be passed,

M. Speaker: Motion moved—
Tﬁaz the Bill be passed,

Mr. Speaker: Question is
TEat the Bill be passed. o

The motion was carried,

o eRaon safftftrer (srdfedfe) Bier, 2000

M. Speaker : Now, the Urban Local Bodies Minister will introduce the
Haryana Municipal (Amendment) Bill, 2009 and will also move the mation for
its consideration,

‘ Urban Development Minister (Shri A.C. Chaudhary) : Sir, | beg to
introduce the Haryana Municipal {Amendment) Bill, 2009
Sir, Iatsabcg tomove— . .. . o

That the Haryana Municipal (Amendmcnt) Bilt be taken into
consideration at once.

Mr, Speaker : Motion moved -

That the Haryana Manicipal (Amendment) Bill be akan mm
consideration at once. '

Mr. Speaker : Question fs —

That the Haryana Municipal (Amendment) Bill be taken into
consideration at ance.

The metion was carried,

Mr. Speaker : Now, the House will consrder the Bﬂ! clause by LIB.USE

Clauses 2 to 7

Mr, Speaker:Queslt-ALPp B 0 L T

bl

That Clauses 2 to 7 stand part of the Bill.

The motion was carried.
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Clause ]

Mz, Speaker : Question is «—
That Clause 1 stands part of the Bill,
The mation was carried,
Enacting Formmila
Mr. Speaker : Question is w ,
That Enacting Formula he the Enacting Formula of the Bill,
The motion was carried.
Tiile
Mr. Speaker : Question ig —
That Title be the Title of the Bill,

The motion was carried.

Mr. Speaker : Now, the Urban Local Bodies Minister will move that the
Bill be passed,

Urban Development Minister (Shri A.C. Chaudhary): Sir, T heg 10
move— S

That the Bill be passed.
Mr. Speaker: Motion moved w— N
That the Bill be passed, .
Mr. Speaker : Question is —
That the Bill be passed.
The motion was carried,

—_———

for gRarem mffus wiuem (Hbve wifede) fw, 2000

M. Speaker : Now, the Urban Local Bodies Minister will introduce the
Haryana Municipal Corporation {Second Amendment) Bili, 2008 and will also
tnove the motion for its consideration. R

Urban Development Minister (Shri A.C. Chaudhary) : Sir, I beg to move
that the Haryana Municipal Corporation (Second Amendment) Bill, 2009,

8ir, 1 also beg o move —

That the Haryana Municipal Corporation (Second Amendment) Bill
be taken into consideration at once.



o wmf (2)79

Mr. Speaker : Motion moved -

That the Haryana Munjcipal Cotrparation (Second Amendment) Bill
be taken into consideration at once.

Mr. Speaker : Question is —

That ike Haryana Munjcipal Corporation (Second Amendment) Bili
be 1aken into consideration ar once.

The motion was carried.
Mr. Speaker : Now, the House will consider the Bill clavse by clauss,
Clansez
Mr. Speaker: Question is -
That Clause 2 stands nart of the Bill.
The motion was carried. ‘
| Clawse3
Mr. Speaker: Question i .-
That Classe 2 stands part of the Bill.
The motion was carried,
Clavsed
M. Speaker: Question ig e
That Clause 4 stands part of the Biil.
T:‘;ﬁ? mation wag carvisd,
Clause 5
Mr. Speaker : Question s .
That Clause 5 stands part of the Bil].
The maotion was carried.
Clause 1
Mr. Speaker : Question is —
That Clause | stands part of the Bill.
' The morion was earried,
Enacting Formula
Me. Speaker : Question is-
That Enacting Formula be the Enacting Formula of the BilL.

The metion was carried.
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Titie
Mr, Speaker : Question is—
That Title be the Title of the Bill,
The motion was carried.

Mr. 8peaker : Now, the Trban Devaiopmamt Minister will nove that the
Bill be pussed. :

Urban Development Minisier (S A0 Chaudbiary): Sir, I beg o move-
That the Bill be passed.
Mr. Speaker : Motion moved-—

That the Bill be passed,
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ir, Speaker ; Question is —
That the Bill be passed.

The motion was carried,

Sreray BYe, T FRaRE JifE e o Sl R
(mﬁa) ﬁﬁ, 2009 el

Mr. Speaker : Now, the Urban Devejopment Minister will introduce the
Deen Bandhu Chhotu Ram University of Science and Technology; Murthal
{Amendment} Bill, 2009 and will also move the motion for its consideration.

Urban Development Minister {(Sori A C.Chandhary) 251 T beg 1o
introduce the Deen Bandbu Chhotu Ram University of Science and Technology
Murtha! (Amendment} Bill, 2009,

Sir, T also beg to move-—
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That Deen Bandhu Chhot Ram University of Science and Technology
Murthal (Ametidment) Bill be taken into consideration gt once,

Mr. Speaker : Motion moved—

That Deen Bandhu Chhotu Ram University of Science and Technology
Murthal (Amendment) Bill be 1aken into consideration at once.

Mr. Spesker ; Question is-

That Deen Bandbu Chhots Ram University of Science and Technology
Murthal (Amendment) Bill be taken into consideration at OneE.

The motion was carried.
Mr. Speaker : Now, the House will consider the Bill Clause by Clause.
Clause 2 to 7 |
Mr. Bpeaker 1 Question 13—
That Clauses 2 to 7 stand part of the Rill.
The motion was carried.
Clause 1
Mr. Speaker : Question is—
‘That Clavse | stands part of the Bill.
The motion was carried,
Enacting Formula
Mr. Speaker : Question ig—-
That Enacting Formula be the Enacting Fotmula of the Biil,
The motion w&.s cartied.
Title
Mr. Speaker : Question 5—
That Title be the Title of the Rill.
The motion was carried

Mr. Speaker: Now, the Urban Development Mirister witl move that the
Bill be passed.

Urban Development Minister {(Shi A C.Chaudhary) : Sir, T beg to

TV o
That the Bill be passed.
Mr. Speaker : Motion moved—

That the Bill be passed.
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Mr. Speaker : Question i is— ‘

That the Bill be passaﬁ.

. The motion was carried.

o wRamon w-alfrtf T (arkeife) R, 2009

Mr, Speaker : Now, the Agriculture Minister will introduce the Haryana
- Co-operative Societies (Amendment) Bill, 2009 and will also move the motion
for its consideration, '

Agriculture Minister (Sardar H.5.Chatha) : Sir, Ibeg to introdace the
Harvana Co-operative Socicties (Amendment) 1ill, 2009.

Sir, T also beg 10 move—

That the Haryana Co-operative Socictics (Amendment) Bill be taken
into consideration at once.

Mr. Speaker : Motion moved-—

"That the Haryana Co-operative Societies {Amendment) Bill be taken
into consideration at once. ‘

Mr. Speaker ;: Quastion is—

That the Haryana Co-operative Societies (Asnendment) Bill be taken
into consideration at once.

The motion was carried,

Mr. Speaker : Now, the House will consider the Bill Clause by Clause,
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Clavse 2
Mr. Speaker : Question is—
That Clawse 2 stands part of the Bill.
The motion was carried.
Clause 3
Mr. Speaker : Question is—
That Clause 3 stands part of the Bill.
The motion was carried.
Clanse 1
Mpr. Speaker : Question is—
That Clause 1 stands part of the Bill.
The motion was carvied.
Enacting Formula
Mr. Speaker : Question is—
That the Enacting Formula be the Enaciing Formula of the Bill.
The mation was carried.
Title
Mr. Speaker : Question is—
That the Title be the Title of the Bill,
The miotion was carried.
Mr. Speaker : Now, the Agriculture Miﬂii:i.{‘é? will move that the Bill be
passed, ‘ o ‘ C
Agricuiture Minister (Hardar 3.8, Chatha} : Sir, I beg o rove —
That the Bill be passed.
Mr. Speaker : Motion moved -

That the Bill be passed.
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" ... where a power of sale without the intervention of the Court is
expressly conferred on a society by declaration creating the mortgage,
the socicty oi any person authorized by such society in this behalf shall,
in case of default of payments of fhe mortgage money or any part thereof,
have power, in addition to any other remedy availabie to the society. 1o
bring the mortgaged property to sale without the intervention of the
Court." .
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"the following provisos shall be added. namely:~

"Provided that it the mortgage is of agr 1cu1mral land for
agriculture and agricultural purposes and both the socicty and the
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agriculturist consent that the mortgaged land may be leasa-:l out in

case of three consecutive defaunlts by the agriculturist then the .

' ag,n-mlmmt shall hand over the possession of the morigaged land
to the soc:ety for laaqmg out the same:.’
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"Brovided further that if the recovery cannol be effacted even by
leasing out the mortgaged land, the society may make an application to
the Sale Officer for the sale of the morigased tand for recovery of the

- outsianding amount.” '
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Mr. Speaker: Question 15—
That the Bill be passed.

The motion was carried.

fr giaon ard Tedeniie AR (srfeie) @@ 2009

Mr. Speaker ; Now, the Parliamentary Affairs Minister will introduce the
Haryana Urban Development Authority (Amendment) Bill, 2009 and will alzo
move the motion for its consideration.

Power Minister (Shri Randeep Singh Surjewala): Sir, I beg to introduce
the Haryana Urban Development Authority (Amendment) Bill, 2009

Sir, T also beg (o move-—-

That the Haryana Urban Development Autherity (Amendment) 2ill
be taken into consideration at oncs.

Me, Enealer : Motion moveda.

That the Haryana Urban Development Authority (Amendiment) Bili
be taken inio consideration at once, :

Mr, Speaker : Question ig-—

That the Harvana Urhan Development Authority (Amendment) Bill
be taken into consideration at once. '

The motion was carrigd.

Mr. Speaker : Now, the FHouse will consider the Bill Clavse by Clausc.
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Clausé-z
- Mr. Speaker : Question ig.
That Clause 2 stands part ofthaBLH
The motion was carried,
Clanse-3
Mr. Speaker : Question ig--
That Clause 3 stands part of the Bill.
The motion yluax carried.
Clause-1
Mr. Speaker : Question js—
That Clause | stands part of the Biil.
The motion was car"n'ed.
Enacting Formula
Mr. Speaker : Question is—
That Enacting Fortala be the Enacting Formula of the Bill,
The motion wiis carried.
| Title
Mr, Speaker : Question iy .. |
That Title he the Tile of the Bill.
. The motion was carried,

Mr. Speaker : Now, the Pfarliamshtary Affairs Minister will move that the
Bill be passed. ' SIS

Power Minister (Shri Randeep Singh Seriewsia): Sir, Tbeg to move—
That the Rill be passecff:"

Mr., Speaker : Motion mov&dw;w; |
That the Bill be passed,

Mr. Speaker : Question jg-—
That the Bill be passed. .

The motion was carried.
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Mr. Speaker : Hon'ble Members, now the Partiamentary Affairs Minister
will introduce the Haryana Development and Regulation of Urban Areas (Second
Amendment} Bill, 2009 and will also move the motion for its congideration.

- Power Ministeér (Shri Randeep Singh Surejwala) ; Sir, Ibeg to infroduce
the Haryana Development and Regulation of Urban Areas (Second Amendinent)
Bill, 2000, o0 noont e TRy e

sir, I also beg 1 move~-

That the Haryana Development and Regulation of Urban Arcas
{Second Amendment) Bhl be taken into consideration at once,

Mr. Speaker : Motion moved—.

That the Haryana Development and Regulation of Urban Areas
{8econd Amendment) Bill be taken into consideration at onec.

Mr. Speaker : Question jgwen

Thar the Maryana Development and Regulation of Urban Aveas
{Sceond Amendment) Bil be taken into consideration at once.

The mation was carried.
Mr. Speaker : Now, the House will consider the Bill Clause 'b‘)rr:.('_“;lé'use.
Clause2
Mr. Speaker : Question is-— o
That Clause 2 stands part of the Bill.
The imotion was carried.
Clause 3
Mr. Speaker  Question jge—
That Clause 3 stands part of the Bill.
The motion was carried,
Clause 1
M. Speaker : Question is-
That Clause 1 stands part of the Bill,
The motion was carvied. .
Enacting Formula
Mr. Speaker : Question i8— '
That Enacting Formula be the Enacting Fotimnla of the Bill,

The maotion was carried,
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Title
Mr. Speaker: Qucstion isew ‘
That Title be the Title of the Bill.
The motion was carried.
Mr., Speaker : Now, the Parliamentary Affairs Minister will move that the
Bili be passed.
Power Minister(Shii Randcoy Singh Suriswala): Sir, Theg to move—
That ihe Bill be passad,
Mrt. Spealer ; Motion moved-
That the Bill be passed.
Mr. Speaker: Question ig.—
That the Bill be passed.

The motion was carried.

for ®IF vy (2R arifedie) frer, 2000

Mr. Speaker : Hon'ble Members, now the Minister of State for Revenue
witl intrc}dum: the Court Fees (Haryvana Amendment) Bill, 2009 and will also
move the motion for its consideration.

Trores wied Hat (Rl s ) Wﬂﬁﬁm&i%‘w 3 wqparerg ui
{gRarm e fadam, 2006 B ARG FR

A ge o wRE wE § 1wy oy (efraron syl Sdus o gow
feremy TeFy TG |

Mr. Speaker: Motion moved— '

That the Court Fees (Haryana Amendment} Bili be taken into
consideration at once.

Mr. Speaker : Question ts—r

That the Court Fees (HHaryana Amendment} Bill be taken into
consideration at once.

The motion weas carried.
Mr. Speaker : Now, the House will consider the Bili Clause by Clause.
Clause 2
Mr. Speaker : Question is—
That Clause 2 stands part of the Bill,

The motion was carried,
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Clanse 1
Mr, Speaker: Question is—
That Clause | stands part of the Bill.
The motion was carried.
Haacting Formuia
Mr. Speaker : Question js—
That Enacting Formula be the Enacting Formula of the Bill.
The motion was carried.
Title
Mr. Speaker : Question is—
That Title be the Title of the Bill.
The motion was carricd.

M. Speaker: Now, the Minister of State for Revenue will move that the
Bill be passed,

T oy 7R (Rl Wl fee) © seser wdiwe, wo o e W
T T iy |
Mr. Speaker : Motion moved—
That the Bill be passed,
Mr. Speaker 1 Question jg-
That the Bill be passed.

The motion was carried,

for el wde Gfrafads (o arifeile) Rar, 2008

Mr. Speaker : Now, the Education Minister will introduce the Haryana
Private Universities (Third Amendmesu) Bill. 2009 and will 2lso move the moten
for its congideration,

Education Minisier (Shri Mange Ram Gupia): Sir. 1 beg to introduce
the Haryana Private Universities (Third Amendment) Bitl, 2009.

Sir, | also beg o move

That the Haryana Private Untversities (Third Amendment} Rill he
raken into consideration at once.
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Mr. Speaker: Motion moved —

That the Haryana Private Universities (Third Amendment} Bill be
taken into consideration at once.

Mr. Speaker: Question is—

Thai the Harvava Private Universities {Third Amendmeant) Bill be
taken into¢ congideration at once.

The mérian was carried
Mr. Speaker : Now, the House will consider the Bill clause by clause.
Clagse 2
Mr. Speaker ; Question is—
That Clause 2 stands part of the Bill.
The motion was carried.
Clause 1
Mr.. Speaker : Question ig-m
That Clause I stands part of the Bill.
The motion way carried,
Enacting Formula
M, Speaker : Question is —. et
That Enacting Formula be the Enacting Formula of the Bill,
The motion was carried,
~ Title
My, Speaker: Question is —
That Title be the Title of the Bill.
The motion was carried.

Mr. Spéaker: Now, the Education Minister will move that the Bill be
passed,

Education Minister (Shri Mange Ram Gapta) : Sir, Theg to mow:—'
That the Bill be passed. |
Mpy. Speakter: Motion moved —
, That the Bill be lpasséd.
Mr. Speaker: Question {5 — ‘
That the Bill be passed.

The motion was carried.
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Mr. Speaker: Mow, the Technical I:dm.auon Mrmster will mrrodme
YMCA University of Science and Technole gy Faridabad Bill, 2009 and will
" also move the motion for its consideration.

Urban Development Minister (Shri‘ AC Chaudhary): Sir, T bcgm |
introduce YMCA University of Science and Technology Faridabad Bitl, 2009.

Str, T also beg to move — -

That YMCA Uni‘{fc:rs:ity‘c»f Beience and Technology Faridabad Bill
be taken into consideration ar once.

Mr. Speaker: Motion moved —

" That YMCA University of Science and fechnolcs"y Faridabad Bil
be taken into comsideration at anee.

Mr. Speaker : Question i

That YMCA University of Science and Technology Faridabad Bill
be taken mto consideration at ance.

The Meotion was varried,

wredt ey Tt (o codtodieard): whwt oy, ¥ 50 R o g e o
SiEies g BT T gomenT HE § |

ﬁﬁa;e:m:WWﬁﬁﬁ%ﬁamﬁmwﬁﬁmﬁw i
st S e o, B |

Mr. Speaker: Hon'ble Members, now the Urban Development Mintster

will present the armendments.

Urban Development Minister (Shri A.C. Chaudhry): Sir, | beg o
present—

1.  In clause 2(b) after the signs and words. . ar admitted 1o the
privileges of," shall be omitted.

2. Inclause 2(h) after the signs andwords,", or admitted to the privileges
of ." shall be omited. ;

3. Tnclause 2(i) after the signs and words, " or admitted to the privileges
of," shall be omitted.

4. Clause 4 shall be ontitted.
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In clanse ‘3( ) 10 be renunbered as 1)

{} thewords” thhm tcrr:mrlal_]un'cdlc:tmn nf' qhal] be c)mltmd
(it) After the words. "assigned to it" the word by shali be 1merted

Clause 6 10 be renumbered as Clause 5 .md in Llause(}) i(to be
renumberad as 5( 1. the words and sign,"colleges.” "and institutions”
shall be omitted.

: ]n élau!se &(t)t(tu be renumbered as 5{1}]~w

(1) the words and sign,"any college, institution or” shall be
amitted,

- {ii) the words,"admitted o the privil‘é‘gé‘s“"'_ :%,hall be omitted.

Clause 6{u}{(to be rerumbered as 5 (u)] shall be omined.
Clause 6(v){({ to be renumbered as 5 (v)] shall be omitted.

In view of above amendments. the Clauses 7 to 36 shall be
renumbered as clauses 6 1o 35 aceordingly.

Mr. Speaker: Now, the House will consider the Bill clause by clause.

Sab clavse (2) of clange 1

Mr., Speaker : Qouestion 1% -~

That Sub clause (2) of clause | stands part of the Bill,
- The motion was coarried..

Clanse 2

Mr. Speaker; T have received a notice of amendments w this clavse from
Trban Development Minister. He may please move the amendments.

Urban Developroent Minister (Shri A.C. Chaudhry): Sir, Thez to mavé—

1

B2

" That in clause 2(b) after the stgns and words, ", or admitted to the

privileges of," shall be omitted.

“That in clause 2(h) after the signs and words,”, or admited to the

privileges of " shall be omited.

" That in clause 2(i) after the signs and woreds, ", or admitted to the

privileges of," shall be omited.

Mr. Speaker; Motion moved—

That in clause 2(b) after the signs and words, ", or admitted to the
privileges of," shall be omitted. . o
That in clause 2(h) after the signs and words.", or admitted 1o the
privileges of " shall be omitted. ‘ ‘ i
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3. That in clause 2(i) after the signs and words. “. or admitted to the
privileges of," shall be omined. "

Mr. Speaker: Question is —

1.  That in clause 2(b) after the signs and words, 7, or admitted to the
priviteges of,” shall be omitted.

That in clause 2(h) after the signs and words,", or admitted to the
privileges of ," shall be omitted.

I~

3, Thatin clause 2(f) after the signs and words, 7, or admitted to the
priviteges of," shall be omitted.

The motion, as amended, was carried.
Clause 3
Mr. Speaker: Question is— -
Thai Clause 3 stands part of the Bill.
. The marw:z way corried.
Clause 4

Mr. Speaker: I have recaived a notice of amendments to this clause from
Usbar Development Minister. He may please move the amendments,

1/rban Development Minister (Shri A.C. Chaudhary): Sir. T beg (0 move-
Thet Clause 4 shall be omitted,
Mr. Spraker; Motion moved—
That Clause 4 shall be oniintad.
_Mr. Speaker; Question 8 — v
That Clause 4 shall be omitied.

The motion, as amended. was carried

Clause 5

Wiy, Speaker: I have received a notice of amendments Lo this clause from
Urban Development Minister. He may please move the amenc!mcnts

Yirban Development Mml.ster {Shri A.C, Lhaudhary) Sir, I bmw 0
move—

1. That the words “within territorial jurisdiction of ” shall be omitted.

7. That after the words, "assigned to it” the word "by" shall be inserted,
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Mr. Speaker:
i.
2.

gimren frme 13 BTE, 2009

That the words "within territorial jurigdiction of shall be omitted.

- That after the words, "aSs'igﬁéEi“td'if"'the ward "by* shail be inserted.

Mr. Speaker: Question is —

L.
2.

. That the words "w;thm territorial Junsdmimn of " shall be omitted.

That afier the words, "assigned to it" the word "by" shall be inserted.
The motion, as amended, was carried
Existing Clause 3 renumbered as Clause 4

Clanise &

My, Speaker: | have received a notice of amendments to this clause from
Urban Development Minister. He may please move the amandments. -

Urban Development Minister (5hei A.C. Chaudhry?: Sir, | bég 0 mave-

[

3
4.

That in Clause 6 (1) the words and sign,"colleges,

and institutiony”
shall be omitted. ‘

That in clause 6(t) the words and sign,"any cotlege, institution or”
shall be omitted. The words,"admitted to the privilages” shall be
omitted.

That Clanse 6(u) shall be omitted.
Thar Clauge 6(v) shall be omitted.

Mr, Speaker: Motion moved—

L.

3

3
4,

"o

That in Clause 6 (j) the words and 51,5'11 "colleges,” "and institutions”

shall be omitted.

That in clause 6{t) the words and sign,"any college, ingtitution or”
shall be omitted. The words,"admitted to the privileges" shall be
omitted.

That Clausa 6(u) sha!! be omitted.
That Clause 6{v) shall ba omntcd

Mr. Speaker: Question is —

1,

nn

That in Clause 6 {j) the words and sign,"colleges,” "and institutions”

shall be omitted.

That in clause 6(t} the words and sign,"any collegs, institution or”
shall be omirted. The words,"admitted to the privileges” shall be

.omitted.
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3. That Clause 6(u) shall be omitted.
4. That Clause 6(v) shall be omittéd.
The mation, as amended, was carvied. ™

Existing Clause 6 renumbered as Clause 5 and Clauses 7 1o 36
renumbered as Clanses 6 to 3.3

) Clauses & to 33
. Mr, Speaker ; Question is —
That Clauses 6 to 35, as amended, stand part of the Bill.

The motion was carried.

Schedule
M. Speaker @ Question i5 -
That Schedule be the Schedule of the Bill,
The moripn was carried.
Sub-Clause 1 of Clause 1
Mr. Speaker: Question is— |
That Sub-Clause | of Clause 1 stands part of the Bill.
The motion was carried.
Enacting Formula
Mr. Speaker: Question is —
Thai Bnacting Formla be the Bnaciing Formula of the Bill,
The maotion was carrigd.
Title
Mir. Speaker: Question is —
That Titte be the Title of the Bill.
The morion was carried.

Mr. Speaker : Now, the Urban Development Minister will move that the
Bill. as amended. be passed.

EIrban Development Minister ($hri A.C. Chaudhary): Sir, 1 bég W IO VE-—

That the Bill, as amended. be passed.
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Mr. Speaker;: Motion moved we

That rhe Bill, as amended, be passed.
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Mr. Bpeaker : Question is—
That the Bill, as wnended, be passed.

The motion was carried,
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Mr. Speaker : Hon'ble Members, now the Chief Minister will rake an
announcement,
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s < e A ) e S o o vl T e 9 § ure wE s fardmft
e % 8 g s B R o R 3 IR el o W B ] g IR |
Forert T Aiya @ o & Y 0w wEw wEe § R TRAeT ST el 9 e,
= o TR T SR A o T TR HE, T AR (e g AT
s ot g @ o gt e A ofde el e ot e e 21 foyeeft # g do
3 v e € | (e we o § orel el o R we o T TR I A
et o ! v e w (R it G¥, STl IET-9EY U |

i e o« e TEw, & ey gErd o @ Tl A
=t ) for and ¥ v v § Af W g ot ar € i g uEe
e | (2 UE ) T e, Wote WY wE WU 6 W o 6 1 %y
w9 F2p o o e Y TG ) B Ml TE (=R o s A s el ol
& B 4ud 2oy wrmey € RrER wogw, Rw, s, g vl =k [y
e Arerard @l E

sy temar - & W Y sy Py weedt € 7

o ey TRt - e T, T R A o 1 & wRE T & SN ST vE
am 5 g (v O =) ‘

R —

frerrRrsTe aff & Ao ofydes ot @1 IR

Mr. Speaker ; Hon'bie Members, now discussion on the Special Report
of the Committes of Privileges will be resumed. Shiil KL, Sharma, MLA, was on
his legs. As hic is not present in the House at this time. if any other membar wants
tor speak an this Report, he may do s0.

(No member rose 1o speak)
Mz, Speaker ; Question is —

That this House having considered the Special Report of the
Committee of Privileges agrees with the recommendations contained
therein,

The motion was carried
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o 84 & sty wema

- Mr. Speaker : Now, the discussion on under Rule 84 regarding drought
situation in some areas of the Staie will take place.
oft e wie eI (G erma mETEY, H wwiy s g {5 wlimr ey %
FU G qRars & e 4 e 9w
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T el u o Rrnd sy ey e & Sua 8y 100 Rreiiier wsl) mere
FIET W 302 63T OF B AR 4§ Fler e faen s g 9wy B e
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W U ol AEY AU uR A ST OIE TR UISY B 2000 s @ aHT 3
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Pt af wot o wver S weel) wond weard Raws wd F P ot ol
Y eyl AT ] H T 9 Tee H ol w g evan i wee a4ty u)
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3w B T R frwal wE F o e 4% Y| B e e EE T
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& e wd ¥ foro TafEy €1 (TR ve wwer) 9w aedt & fiwe sl i T
o ¥ e T wived o ol @ s SR ) o v (e O e
st sera=e R aww WEISE, AE WEH T NG (PRIE fea on ve ¥
Foremet ot 2 T ww 0% T R v 8 WAl wewd 9% § 3 ol am W
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A} WerHe G W TEISy, 3 WHE WA fE ) | stand rectify. (7 o@
) Sreuel WENET, U e v § i e e o wfewd @ forg @ e g afeml
3 Fary foraen o T ARSI % T o wTE wie S ) w0 Td =)
afrdl w7 TeeT Ci0 HIANTT e B W i & ¢ e Wi T fiferer ae,
s T g e et s WeTEE, AR e B wed e S A vy e
T O g TR A A g AT @ A of e s T o g 6 6 e
# ey o) e F WiowT W wol WY 1 (MY Ud )

s MRS, ey ) O o A% fger o wd wferal T e g | H g
Tt 3 R Far A B St SRR & e & A 100 T 6N T &
forg 150 Gl BT TAY wrer wpee 3§ wweh e § Ry W she o v T
400 ‘Gud e ST | (27T T e geni fotiotsio W Erewt o W Wt Wiwen
| (i U memTE)

of o R o FEY, S W Ul fe BiveT gee AT U
3% 1ol oyt o o e <) 7 (o T ) ST A YT ST
# 1 (=0 g )

ot aret e svemer e, SRR et e we H e i e geet o
2 TR o o Ny T it & thy wy fem a7 (4R Od SouiE) 2ET Wl
S & o P B e A & R, el o e S o ofie o s < i
& #1 (e T2 v g e 3 u e o werd o o 1 (R
) ‘

ot e Rrer < avmer wEEg, ¥ Yaeitt & oAl § o @ aed (e
sy S frwd S A o gw e A R e an AR geet o T g
Frm | (9N e e '

oft aremar ForeTeT WY, it g B8 1N ¢ e

s arofer fie « o s, e off 9 dmelry a8t R & Qg W | (AR
T )

Mr. $peaker : Hon'ble Members, it is a discussion on the drought, water
and power onty. 3T &1 W # Yt @ s E T (¥i T2 wEuT)

ofY et T ST © Sreme HEVEY, TR T 9 A s W i AR B
Siferat me e BT e & o e gikurl & = iR fodioTae TS B
3wl ¥, dwad wers & wenl w weeli wan § @S 29 W o & ity &9
¥ amrr % g F ol T % O | 3uE wfoRe gftes aReRl @ ok
Froftowsie FE dese @ T % o 2 Wi & § T e W ® 200 #Hew @
T 2T AR ) T W aEa & e o T &4 fmive qd =)

ot e Rreymy - avenes METER, AR O T o wE i (3 qF WaET)



o g4 % el e vom % e At e Rl (2117

s wota fife ¢ avEs 9o, gwi ang 8 o gl By gy GATE B
o { (1= W )
Y sesrey - s T off, oty ano &5 (el OF rae)
oY qret & el © S AEIY, S 9T firerd e F wmeee o o ww
T U TS H e ¥ G BT an e w vy T ¢lRe W« areiie o urd
A P o | TR WSS 3 ST IO S G I BRSO W & @iy fen T 9
o7 e @ s af =2 w97 o O | g W i A UE E e war 2
Afew TRr aver ¥ T MY ¥ 05-5% s T (B¢ | o TF N & 9N
i ofy G 7 O eyt | TEY w9 v e ol gftee & av i ve-Te W
7 T SR 26 WS ¥ 1 wE A A ¥ R ok S o o v i
o wrere 4 B ol 9 It e 9 2
frershy T w7on © s ETEY. STO R At g
sft apemer ¢ WA ), ST Fow B ey areod & widl o 2ot ool €
w1
e ey T avy AElaT, W wg ward 5 3 ol & e @ fas
ar Ryl 23 1 e B R vem # ol Rl ol g ¥ By el W E R e
w1t ¥ gy oY T R VR F
o speme s Y, vE v g o s ¥ gwlit amo 5EY weew W
& 7w v § og Feere T ) oy v | T e A8 e W aremr ot we vy
& oy feend = fpm wmry
aft o e e SEy WA, TEE IS B 0w T R e g & e e
8w gite 5 & onl & e 1310 B R § o vE ¥ oft B g o qge w9
WU & | swaer wETET, § A 3T o I fey & ey wibdl g owem A @ w
e ger T ¥ | fEard, sRe s e Tt & fy Hiepe wve sl sy
s =dt wie R g fefRe ¥ sie o Rew oilen o Tl et el
1 wETET e & Soe e e el g of e A el R
Mr. Speaker : Mullana Ji, please conclude because Hon'ble Power
Mintster will also give his reply.
o W T Ty ¢ S vEiee, v A feur, e, gy, e T
sy Rredt 3 s o1y o Firelt W 3 g o gt amelt & o e wrte il
=t i e g SO uEe et Uy Waw o wd free € S vEe S O
S S Faam B o wen & | wRey o O el A W aras Y wenn
# ;e @ e g Y el el w e ol 3 frg e o e @ 51w
¥ B amm w8 | wret o G et w4l e giE Gu

b Ty & s e T fem e
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{ 5t Terers e |
WA T TN ST aed o g6 avesy 3 guey arel et W aud gt wrtere
W 50 = 100 v adt yiFre & gy wee o) S v T Ry e
S g Wi vy el o 3 o Tl A o g e A &) 100, 200, 300 9@
FEY 500 TG TH W gt B | g o edve R ot o e e o R
i W9 ik F ol wra o e el o | swae wEe, eun o gdee weew §
e & e et o watey Rt far & gt e e sl 6 s F gemE
o Ve ger oie wiie o wat & iy wan g o wraw @ fen Ped
e & g o o fire &) el A frger % enfert 2 A 8 A e @) vy
SR BT ¥ BT 6 WO 13 T § S 5 s ol sped v e arfeore s
fory g o3 weT ¥ 1 ) wewe o e femm od & B udy @ wat ein
gy e et oy '

At e (e (WER) (srrgferg o) e wiEe, s g B s
T 0¥ R & G g dert & ey wer forn | vl wrew, R ake 3 v
& A ara ¥ g aEard g« § % wa wfew o Ream Rad € sk o
w for s wirwom € R s e, s siaTn v e g N g
QAT TR € T e vy vl ¥ mreeT e, A, el sl e
SR U e Yute we v gl g ¥ fewe e ety e b B A
ATAT HIELH & Fa & a7 9w ween g R e axn @ gofo i e wly i
o el W gamrey ST R T § S ave W sReamm 3 ww el e o
AT WA R W S ge ar o SIS S 3 ol W arfher wdt gd ) e
v et # e awis B1 ¥ET B wel o) feer o) gu o e F ) R R
fepms et ai w3 e R & wrea) ¥ o1 39 fverti & iy wewr =
Faee st anfl ofw T w97 frall Y iy Wiy Bl feam o @
T wifey | Slaeh wfarn & g o oy g3 A e ot el e o oy g
WEd Wy Vg BT Tl A egd TR T v ¥ | st w5 e
8 ¥ et sy v & Aftew W off w9 7w 9E & e Yol Regm = ar R 81
T WY 4E WERIT T F900 oG Ued) @ o W § g o o 9 why of
farorell =0 wrera age s o | =) O @ S frord i erch &) whee A, T g
e farell & 3w 7 ad w arl ¥R SR e ofe S o ol o § Gfte
waraE 4 el vl SR 6 He o T e | ewel alw el @ e on eftarn
wER W wy AR B R ewm wegy o W W S vl B R A W 4 B
e arge frde 1y ¥ e s S aRe e el 9fET ww e e e
e, AT er & qw i T < 7 ) e me £

At wemel : goew faE o, ¥ REw gulte v wr eaifs wE gy e e
T THIAR 35S T 21 TF how to sirengthen the parliamentary demaocracy.

oft g T s o, F o oo aniE B W vEr § | s e § wEe
ST W qE WY % T e W oW TE FReI YR B S 9T SR e
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e 3 Tore W ETET afre Sl W & wet e, wegE W wrew S| o e
T WS W R TR SR T wEa A 9 |

roralt Wt ( o Tordiy Firg ednen ) © seme weTEE, 81 T T W wigd
Foreyey 3 e el < e el @ O Y SRS O Sree o wE A B
&) o G Ua g ey oY arnt et w T iR R o & e o o
Srae 3 et < R weflve ofR Afteae 9 vt w1 Somm o o el 9
et gy g F areefie Rl wvew $wm § o AT 19 98 sedn $ o
s e vE & B Py & e aid @ ol & o wis ol e N o
o wregqel T T S g T Ry ewy e S e ek sl we W uE
e e T & fore anq off T wet avE v ¥ el e, gRun g W ae
ST T W w1 d T § 1 7 Eerems ofR - fare v vy et #
(TR UF =awr)

= 2o Rrgrn ;i B, (R U =Eae) .

St oy ; Rrer WS, ST W m worn ¥ and How'ble Minister is
giving the reply on that issue, Please listen the reply. which is given from the
Government side.

of! ot W YR T R, T & weeT e e et GRS
et T Tt s o veromeRs w1 e Tiww e awe w0 we ww T ¥ e
T T @) o A Sy dwE ATy B S s wiierd W e ge ¥
Fhomt % 200 TRAE B T geden (w9 P T an, R gaale o
ey dreper G ST A E | 3R wew & geften (@eer § et @ fEm
afry @it o firt e W1 wrargt el o T, TR TRER A1 W E gE e
¥ it oy FEEE g T 2 ety e (i) # fammrt e viiferst wear w5
(< e ) {3 W g e wiee & wem § sl Wl A s
- vl oY WS B arad el

ot somer . # 3P0 A wiwaw ¥ vt A weest @ el
fos % g erin-aredt et R ¥ w1 gere of, et e ofl A e g
f=ire OF wEarn Now, Hon'ble Power Minister will give his reply on this issue.
( Voiees and I11§&1'ruption5. 3

57 qorsty Fie wpeotaren | weng AETE, W ) ofe seftea w1y v wey
werr F & o v w wwt g v ) s e T o wiee s & R
wweli F e gernr & U AR wee | T T w3 W b
Faa g W W & S urd & A o | A s e s § 1 o s
el e R o R T g @ I YR A | g et el et we o et
SuE gowe W v Wy wE e @ are-Rere w7 g ol 21 e & sl
Tiell e TE ok Al F At § @ oy O e e eafl oA
ST W 3 o wrd awig T wen @ Al B i v L e B U b



(D120 sftmmm faerT @ [3 3i7ma, 2000

[ <t wordiy fiye ot |
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Mr. Speaker; Hon'ble Members, as we all know, perhaps this is the last
Session of the present Assembly and before the House is adjourned sine-die, 1
would like to thank all of you for extending me your fullest coroperation for |
smooth and efficient conducting of the proceedings of the House. T wigd my
level best to give more and more time to ail the Members irrespective of the
party affiliations and also encouraged the new Members to raise the matters of
public importance in the House effectively. I have no words 1o express my
gratitude to the Hon'ble Chief Minister who was kind enough to extend his
gracious help in all my legislasive and adeinistrative functioning. The Hon'ble
Ministers were also co-aperative all the time. T complement the media persons
who were engaged in connection with the oroceedings of the House as well as
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covering the developmental activities of the State in these years. I am also
thankful to all the Government Officers who were always co-operative o me. |
further thank the officials of Haryana Vidhan Sabha who worked day and night
during the Sesston Days. § extend my heartily thanks again to all of you,
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17.50 hrs. | Mrx. Speaker : Hoo'ble Members, now the House stands adjournad
sine-die.

(The Sabha then *adjourned sine die.)
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